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THE DEPUTY CHAIRMAN.: Now
we take up Budget (General), 1990-91.

THE MINISTER OF FINANCE
(PROF. MADHU DANDAVATE): Will
it also be passeq like thgt?

THE DEPUTY CHAIRMAN; If the
House so agrees, the Chair has no
objection.

SHRI P. SHIV SHANKER: Provided
the Finance Minister gives some more
concessions.

——

ALLOTMENT OF TIME FOR CONSI-

DERATION OF THE CONSITIUTION

++SIXTY-FOURTH) AMENDMENT
RILL 1990.

THE DEPUTY CHAIRMAN: The
Chairman has informed the Members
that the Business Advisory Committee,
at its meeting held today, the 27th
March, 1990, recommended that the
consideration and passing of the Con-
stitution  (Sixty-fourthy Amendment
Rill, 1990, will be taken up on Wed-
nesday, the 28th March, 1990, and
allotted two hours for the same.

I have also to informy that Mr.
Mufti Mohammad Sayeed will make
a Statement on the Kashmir situa~
tion at 6.00 P.M. today. Yesterday, the
Members were concerned about it.
Today, the Government has come for-
ward with the Statement and I hope
you will discuss it in all seriousness.

THE LEADER OF THE OPPOSI-
TION (SHRI P, SHIV SHANKER):
Could the Home Minister’s Statement
be at 6.30 P.M?

THE LEADER OF THE HOUSE
(SHRI M, S, GURUPADASWAMY): I
have no objection.

THE DEPUTY CHAIRMAN: So, it
will be at 6.30 P.M.

Now we shall
f{General),

take up Budget
1990. shri S. B. Chavan.

BUDGET (GENERAL), 1990-91

SHR? S. 2. CHAVAN
tra): Madam Depuiy

("Iaharash-
Chairman, tae
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Budget has been presented by my
esteemed friend, Shri Madhu Danda-
vate, I woulq like. to. refer in parti-
cular to the tbird paragraph of his
speech. where. he makes a statement
about the consfraint under which the
Budget had to be presented to the
House. In fact, he has said: “This is
not with a spirit of a¢rimony but with.
a view to revealing to the House the
grimy realities...” That is how he has
started.

THE VICE-CHAJRMAN (DR, &
VIJAYA MOHAN REDDY): in the
Chair] Sir, there are fwo or three
points on ‘which he has Awelt, and the
first point was whether the Central
Government budgetary deficit was
Rs. 13,790 crores as on lst December
1989. a level nearly double the deficit
projecteq for the whole year in 1989-
90, The second aspect about which he
hag made a special mention was that
the wholesal, prices had risen by 6.6
per cent since the beginning of the
financial year. And the third point

which he was pleased to mention
was that the balance of payments
position was under strain and that

the foreign exchange reserves exclud-
mg gold and SRDs were down to
around Rs. 5,000 crores. The fourth
pomt was that the stocks of foodgrains
have fallen to 11 millions. Sir, these
are the four special consiraints which
the, hon Finance Minister has made a
reterence to,

Sir, I would like to request the hon.
Finandée Minister to see the total
deficit of the year 1988-89. And 1
may bring to his notice that the
overall deficit ‘which was projected
high, if you would see the actuais
for 1988-89—itemy Wo. 16—the over2ll

deficit was reduced to Rs. 5,642 crores.
In the year 1989-90, the overall deficit
was Rs., 7,337 crores. And the figure
which they had quoted, Rs. 13,790
crores, has come down to Rs. 11.75)
crores. This also is because of the
non-plan expenditure which. in fact.
T do not recollect. Bui{ I have heard
from some of mv colleagues that one
of the officers of the Finance Ministry
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came on the TV and said that the
additional expenditure under Defence
was agreéd to during the regime of
the Prime Minister, Shri Rajiv Gandhi.
In fact, we would like to find out as
ta how far this is factually borne
out. But the fact of the matter is that
in 1989-90, for the first time, we had
reversed the position of reducing the
ceficit budgefing to the extent possi-
ble. And that is why it becomes all
the more necesgary to see as to why
is it that the hon. Finance Minister
was in a terrible hurry to see that
a number of items under which the
arrears had to be paid for and were
accounted for 1989-90, were not taken
in 1990-91. So, these are the wusual
practices whijch, in fact, are being
adopted to show that the deficit was
very high in 1989-90 while the deficit
has come down in 1990-91. In order
to show a lesser deficit, this kind of
a jugglery has been adopted, that is
why I would Dike to bring to his
nrotjce that these are rot the ground
realities. The ground realities are
totally Qifferent from “what the has
‘brought to our notice.

Sir, I would 1like to bring to the
notice of the hon. Finance Minister
that there are three or four items
which will have to be considered be-
fore we come to any definite conclu-
sion as to what the overall deficit is
going to be like, Sir, before I do that,
cerfainly I am interested also in
bringing to the notice of the hon.
Finance Mijnister Col. 8 of this Budget
at a Glance, on the very first page,
where the non-plan expenditure has
been shown. The non-Plan expendi-
ture was Rs. 54,282 crores and the
projection for 1990-91 is Rs. 64,343
crores, which means an increase of
cbout almost 19 per cent. That by
jtself is a figure which dJefinitely
testifies that this is not an effort to
bring down the revenue deficit but
there is a huge defieit of 19 per cent
over 1989-90 and if that be so. T am
sure that the Fighth Five Year Plan
we are going to end with a very huge
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revenue defleit which in fact is a
matter of greaf concerm~to all of us.
One of the mmladies which, in fact,
has been troubling the total fiscal
economy of this country is that capital
receipts are being used for reveaue
expenditure and this is not for the
first time that we are going to do
this. Continuously this has been going
on. For the first time in 1989-90 we
made some kind of an effort to arrest
the same and to reverse the process,
and things which were supposed to
be unfouchable so far, -we had even
gone to the extent of touching those
items angd see that the deficit is beiays
brought down to the extent it is
possible put Wwitp redoubleq vigour 1
find that all the expenditure js now
going ahead in spile of the fact that
the hon. Finance Minister made a
reference in his speech that there are
a number of items for which he will
be interested in seeing that the ex-
penditure is brought down to the
extent possible, Administrative expen-
diture is growing at a very rapid pace
and he would like to bring down thijs
expenditure. The second thing to
which he has made a reference was
about the subsidies which are being
paid ang he was pleased to state in
one of the paragraphs that he himself
was not quite sure whether these
subsidies are raaching the tavgetted
groups. I was under the Impression
that having made a reference to these
two items some kind of an effort will
be made by the Hon. Finance Minister
to see that the expenditure is brought
down and the subsidies are being pro-
perly scrutinised with a view to see
that the overall deficit Is being
brought down. But I am sorry fo say
that having gone through all the
budget papers which were supplied to
us T do not find any such exercise
being undertaken by the Finance
Minisfry.

Now, in order to give a cotrect pic-
ture as to how things were happening
before ang whether we shouly ferl so
diffident that the overall deficits are
in fact going very hish, the revenue
deficit is also going yery high. the eco-
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nomy seems to be in a very baq shane,
this is a kind of message that our
National Front Government, which has
taken over, ig trying to give to the
world at large. I think that it will be
a very sad commentary if in spite of
the fact that we have a number of
very good things to our credit if you
were to see the overall rate of growth,
I am sure the hon. Finance Minister
will agree with me that for 3 decade
before we had never reached beyond
3 i{o 3.5 per cent increase in the rate
of growth. For the first time in the
history we have been able to achieve
about 5.2 per cent rate of growth on a
long term basis, and for the Eighth
Plan as a whole we were thinking of
having a rate of growth of 6 per cent.
So, at that eng if you have to see the
actual fiscal achievements under differ-
ent heads, I am sure that the Hon,
Finance Minister will agree with me
that it is not only the exDPenditure
which as booked but it is the physical
achievements upder different items
which we have been able to achieve.
We have been able to prucure up to
February about 11.7 m. tonnes of food-
grains an dthus could create a buffer
stock of a sizeable amount, In fact
this ig totally inadequate locking to
the requirements of the p2ople, Thi:s
kind of buffer stock ijs not going to
be of any avail unless intensive eifurta
are being made to procure during the
rabi season. We had to import a num-
ker of thingg in order to see that the
open market interventions bhecame
operative and we have been able o
arrest the price rise, That we had
tried to do and fo some extent cer-
tainly, we can make a claim that we
hahve been able to arrest the price
rise.

The balance of payments wnosition
was alsp one of the points which he
mentioned. I am in full agreement
with the hon. Finance Minister that
this is a matter which really causes
concern to all of us ang w2 will have
to make a conscious effort. We will
have to make determined efforts to see
that our exports are increased and our
imports are reduced to the bearest
minimum. Imports can be of different
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items. In regard tio impcrts which
have some kind of an export orien
tation, certainly we caunot afforq to
restrict the import of sucn items. Bul
there will be some item which, in fact
you can avoid and the imports of such
items can be reduced,

Sir, this is the king of scenarip in
which power was handed over to the
new Government and that is why, 1
do 'not think, there is any neeq to
create an impression that we are in
such a bad shape that we do not know
what we are going to do. I can under-
stand if, in order to justify your fresh
levies, you want to create an atmos-
phere that the €conomy is in a bad
shape, that our coffers are empty and,
therefore, you tell the pesple you have
to keep yourselves ready for bearing
the burden which we propose to im-
pose on you, That is perfectly under-
standable. Every Finance Minister has
to do this unpleasant job, For this
reason, if youy say so, certainly, I will
be the last person to tcke objection
to it. I am one of those who will defi-
nitely appreciate criticism, But in the
name of self criticism, if you go fo
the extent of self denigration ang give
a kind of alarming impressios to the
entire international community that
India, one of the leading countries
among the developing countries is in
a terrible shape, who is going to he
helpful to us? I think, the hon. Finance
Minister and the other friends sitting
on the ruling side seem ta be undert
the impression that they ara still in
the Opposition ang that they do not
belong to the ruling varty. This is
the kind of impression which is still
persisting in their minds ang that is
why things are being exaggerated to
such an extent that, without meanirg
anything, you are giving a wrong a~d
an alarming kind of signal to the mier-
national financial institutions have
paid tributes to India for managing its
economy very well. But you are now
saying that things are really in a
very bad shape and that is why you
would like to see that something new
ig attempted.
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Now, with this background, we will
have fo consider the new proposals
that the hon. Finance Minister has pat
before us. The first quesfion which, in
fact we will hlave to apply our mind
to will be, how far the geficit which
has been presenteg by the hon. Finance
Minister is realistic, If it is realistic,
certainly, we will be very happy that
he hag beep able to bring down the
deficit in terms of the Budget esti-
mates, which is still very high. In
fact, 1 am quite sure, for the year
1989-90, in spite of the fact that you
have said that it is of the order of
Rs. 11,000 crores odd, with the extra
revenue also, in terms of the revised
estimatés, the deficlt wiil definitely
come down, This is my impression.

THE MINISTER OF FINANCE
(PROF, MADHU ‘DANDAVATE):
"Thank Syou,

'SHRI S. B. CHAVAN. This will be
in terms of the actuals.

In, this background, when we 106k
at the new proposals there sre derthin
items which make ug feel, \hich give
us an impression, that these have not
been properly provideg for. The over-
all deficit does not clearly indicate as
to what the Finance  Minister
is going to do with thege items.
The first thing to which I would
like to make a reference is, he has
assumed contribution of Rs. 2100
crores as the share of Central public
sector undertakings. According to
me, this seems to be on a very high
side. This is not going to be realised.
There is bound to be a shortfall. You
cannot have a figure which, in fact,
is going to be double of what you
have already achieved in 1989-90,
Public sector undertakings are coming
in the Centre sector and I do not
think this this is going to be horne
out by facts that you will achieve a
contribution of almost Rs. 2100 crores
from themv That is why I am sure
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that this is going to add to your deficit
for which you will have to keep
ready

The second point which I have not
been able to follow is, what exactly
is the scheme that the hon. Finance
Minister has in view. If we know any-
thing, the reports of the Reserve Bank
of India and NABARD clearly staled
that in fhe loan ‘waiver scheme that
the National Front had in their
manifesto, if the scheme is con-
fined to small and marginal far-
mers, weavers and village arti-
sans, the total financial requirement
will be of the order of Rs. 14000 to
17000 crores. Now it seems that ke-
cause of pressure brought about by
some people in fhe Government, it

‘has been extended to all the farmers,

the only condition being that he should
not be a wilful defaulter. That is the
only condition. I am really surprised,
yesterday while answering a question
in the House, the hon. Finance Minis-

‘ter said that the insolvency proceed-

ings, which were filed by Mr. Joshi

‘they are also going to get the benefit

of fhls. Does this mean that the kind
of scrutiny whether he is a wiltul
defaulter or not is not going to be
applicable to Mr. Joshi’s cases? Those
who have applied in the court for in~
solvency proceedings, till the court
were to take a final view of the
whole thing, are you going to presume
that they are all insolvent people anad
they are going to get the benefit ot
the scheme that you have in view?
Apart from that, my first objection is,
if the whole thing is going to have
the implication of Rs. 14000 to
Rs. 17,000 crores, how have you made a
provision of just Rs. 1600 crores? And
then you also say that in the case
of cooperative banks State Govern-
ments will undertake the same kind
of exercise and if any assistance is
required from the Central Govern-
ment, that will also be {aken infe
account. So, the benefit is not only to
go to the small and marginal farmers
but part of it is also going to go to
the State Governments also. So, the
kind of scheme that you have in view
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is still very intriguing to all of us.
We have not been able to understand
the exact nature of the scheme that
you have in mind, Either you have
not clearly stated the facts in your
manifesto or you have misled the
neople by saying that all these loans
are going to be wajved, and after
getting the mandate based on that
promise you want to riggle out from
it by saying that you are going to pro-
vide just Rs. 1000 crores and you are
going to give the benefits to all the
agriculturists. The first "impression
that I have js that most of this money
is going to be taken away by kulaks
and big landlords, and small people
are going to be left in lurch, they
are not going to be benefitegq by this
scheme. An amount of Rs. 1000 crores
is grossly inadequate. What is the ex-
planation to this? We are certainly
‘entitled to ‘be enlightened as to what
exactly is the scheme thdt the hon.
Finance Minister has in view. Within
a small amoitnt of Rs. 1000 crores

how will he be able to ‘do
1.00 -P.M. ju!tice to all ‘kinds of

tarmers that he ‘has in
view? Sir, ‘the ‘next point to ‘which 1
would Hke %o make a reference is
‘that a very impdrtant announcement
was made by the Watfonal Front -Gov-
ernment and I thought it was a very
revolutionary concept whiéh had been
expounded by the National Front Gov-
ernment—the concept of right to
work—and they proposed to amend the
Constitution to make it a fundamen-
tal right. When we tried to find om
what is the provision that they have
made in the Budget, i am sorry to cay,
in fact they have not been able to
make any provision for this funda-

mental right. They are still to come,

for amending the Constitution and
after the Constitution has beep amen-
ded, to say thereafter that it will
depend upon the availability of re-
sources is somefhing strange. One of
the things on which I was myself
surprised was that the Attorney-Gene-
ral came on the TV and gave an
explanation that even if it is accepted
as a fundamental right, ultimately it
will depend upon the availability of
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resources. This is the first time I am
seeing the Attorney-General coming
on the TV and giving explanation on
behalf of the Government. I do not
think that the Attorney-General is
competent to give any opihion on
matters of policy. Ultimately it is a
matter of policy which the Govera-
ment has to decide. Yesterday, the
Prime Minjster was pleased to state
that though they are committed to
this right to work being guaranteed )
as a fundamental right, yet it would
depend on the avyailability of resources.
What exactly is the concept, we have
still not been able to follow.

These are the two major commit
ments that the Natiopal Front gave
to the people and this is the mandate
on which you have come to have the
Government in your hands. On both
these issues, I find that you are try-
itig to riggle away by saying ultimately
that reésources are not available. 1In
fadt, in fthe very first President’s
Address which was ‘placed on the
Tiple anq which came up for discus-
sion, T hag requested ‘the Government
‘to clarify whether it is in the shape
6f manifesto, or this has been properly
‘seriitinised by the Findnce Ministry
dnd all other administrative Ministries
concerned. I was waiting till the last,
bu¢ there was no explanation givca by
anybody, On the other hand, the Fin-
ance Minister hlmself the Prime
‘Mipister and all the other Ministers
have been openly saying some of the
Members of the Lok Sabha ang the
Rajya Sabha ang others from tiheir
parties have been gcing out ang ielling
people, “You need not pay, your loan
is now going to be waived”, This is
the Kind of atmosphere that we have
generated. 1t is perfectly all right,
this is a part of your policy that you
hag announced, We were sg happy
ang we were oct -7 -waiting for 1he
directions that will De issued 1, 31/
NABARD on the jssue of waive: wu
I find that there is no explanaticir. Ang
I am sure jt will be extremely diffi-
cult, I can understand Finance IMinis-
ter’s predicament that though pclicy
propouncements have been made, he
just does not have the resources, In
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spife of the fact tha; he has levied
huge amount of taxes, I do not think
he is going to be in a position to pro-
vide substantial amounts for imple-
mentation of the mandate which they
got from the people.

The thirg point about which 1
woulq like to make a reference s
aboyt the employment opporlunities
both. for women and youth, These ere
the people who have beep given all
kinds of promises. Youths have been
told, you are going to get employment
opportunities, a number of jobs are
going to be offere@ and a new kind of
policy is going to be followeq by this
Government which will give job oppor-
tunities to zll the youth. I was try-
ing to go through the papers to find
out whether any additional provision
has been made, both for youth as well
as women. At least, to my recollec-
tion, I have not been able to identify
or point out that this is the additional
provision which has beep made and
on the basis of that they can possibly
claim that they have implemented the
mandate which was given to them.
Certainly, this another area on
which I will be very happy if
I am enlightened by the hon.
Finance Minister that these are
the programmes which in fact
we are committeq to anj there is ro
question of running away from them.
All these programmes will have to
be provided for, Why I am mention-
ing all these programmes is because
you have not made any provision, and
if you make provision, then your cefi-
cit increases. That i why 1 am men-
tioning all these points, These are
the points which clearly shoy that
these are your commitments and you
have not made any provision for the
same, If these programmes have to
be implemented, then you will have
to provide for tha same an4q there-
by increase your deficit and then admit
that actually what we have provided
as a kind of geficit is on *he lower
side: it will be much higher than what
we anre asking the people to believe—
that it hag been reduced considerably.

[ RAJYA SABHA ]

1990-91 256

Sir, I have made reference only fo
three or four items. It does not neces-
sarily mean that all the other items
have been provideq for. My only
point is, these are the glaring instances
which come to the potice of everybody
concerned. Major items haya heen
totally left out—either they have not
been provided for or they have keen
provided for in a grossly inadequute
manner—whicp  clearly indicates
that at the end of the year you
will have to come before Parliament
saying, “I have iried my level best to
decrease the deficit but I could not
do the same because of this, that and
other factors.” I am sure, you will
have to take that kind of a stand.

Sir, there is another issue which
again is one of the areas which they
have been oft repeating, and that is
about price rise gnd the promise they
have given to the people that they
would like to bring down the prices.
That was another commitment which
the Natjonal Front party have made to
the people. If yoy see the levies cn
different items, petroleum products
have been taxeq heavily, iron anqg steel
and tyreg are going to have 5 cascad-
ing effect and price rise is going to be
there all along the line. In fact, I
will be happy if the honourable Fin-
ance Mipister can convince us that in
spite of the increase in costs it is not
going to lead to price rise. I was my
self surpriseq that one of the experts—
for whom I have great esieem—the
Finance Secretary came on the TV
and said that it is an gnti-inflationary
budget. By bringing down the deficit
from Rs. 13,000 crores to Rs. 11,000
crores, ig it the claim of the Govern-
ment that this is an anti-infiationary
measure that they have uyndertaken?
I can ynderstang inflation not being
alloweq to go up, put to say that it
is anti-inflationary, I cannot under-
stand it. At least I am not an econo-
mist and that is why I would like to
understang what exactly is the imple-
cation of this king of a statement.
Anti-inflationary budget may mean
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that there will be ngo deficit financing
hereafter, or the rate of inflation is
going to come down considerably That
is the kind of impression that one gets,
Aparti from the other levies that I have
pointed out here, about petroleum
products certainly I am one with the
honourable Finance Minister in saying
that the rale of increase of petroleum
products which we are importing is,
in fact, something which we cannot
afford. Ther, iz no doubt that our
import of petroleum products is on the
increase, This has to be contained
to some level. But is this the method
by which you are going to do it? 40
to 45 per cent of the vehicles belong
to the Government and the rest of the
vehicles belong to the companies, and
no matter how much increase you pave
on the petroleum products the require.
ment of petroleum products is going
to increase, An eight per cent rise in
the requirement is deflnitely on the
high side and, in fac, soma other
methods should hav2 heen devised in
order to see that our requirement is
pegged down to g lower level
As if this was not enough in spite
of the concessions which the Railway
Minister wag pleaseq to announce on
the floor of the House, all freights and
fares have been increased (o7siderably,
10 per cent increase in the freight, and
during the lean period, I believe, it is
7 per cent. So, on an average it will
come to about 8 per cént to 8.5 per
cent. Is thig 8.5 per cent increase in
the freight really going o have an
anti-inflationary effect? 1 am sure, all
transport costs are being passed on to
the consumers. So, the prices of every-
thing are bound to increase in spite
of whatever yoq may have in view.

As if this was also not enough, the
Posts anq Telegraphs Department has
alsp increaseq the rates copsiderably.
So, with all the three taken together,
what is the total effect on the 2conomy
of this country? I am sure that instead
of arfesting the price-rise definitely
it is goin® to incragze the prices. The
rate of infiaiion is definitely going to
increase. And I won’t be surprised
if this year itself we reach a rate of
51 RS—9. :
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inflation which is in double digit,
That is my apprehension,

I woulg be the happiest person if
the Finance Minister can point out
“These are the action plans that we
have in view, these gre definite steps
that we are going to take which will
show that the inflation does not in-

‘crease ang the prices are 2oing to be

kept under check.” At least in the
Budget papers that I bhave gone
through, no action plan is visible to
me at least, That is why certainly
the House will be interesteg to know
what definite stepg are under contem-
plation which the Finance Minister
proposes to take in order to see that
this is being brought down.

Mr, Vice-Chairman, I would like to
reag the guidelines which were given
in the Economic Survey, In 1985
these guidelines were prescribed, If
these guidelines are any indication, 1
am sure the hon. Finance Minister will
have to give very serious considera-
tion. On page 7 of the Eoconomic Sur-
vey, 1989-90 if is said:

“The Long Term Fiscal Policy
(LTFP) announced by the Govern-
ment in December 1985 had ‘indica-
teq some proaq targets, When the
actual out turn is compared with
these targets the broag picture that
emerges is ag follows: —

(a) Performance of Tax Reve-
nues has been more or less on
target, althougn indirect taxes
have performed better and direct
taxes remaing slightly lower than
the targets

(b) Non-T'ax Revenues have also
performed well,

(¢) Non-Plan revenue expendi-
tures exceedeq plan targets by
significany4 margins. In particular
Defence, Interest Paymenis and
Food and Fertilizer Subsidies
were substantially above the tar-
gets, .
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(d) Botp market borrowings and
budget deficit exceeded the targets
by wide margins.

(e) Contribution of public enter-
prices fell shurt of Prmectwr-s by
sxgmﬁcant amount -

(f) The size of Centre’s Plan and
.assistance . fo "Stateg and ‘- Union
Teryitories were alsg. well -abgve
the SeVenth Plan' targets.’_’ RIS

So, these were the ‘projéctions,  thése
were the targets that we had accepted
in 1985, ang non-: Omphan\.e vuth Somie
of them jis an are’a to Whlch ‘the hoh.
Flnance Minister will have to pay
special attention and see that these
are achieved. That iy why it becomes
all the more necessary that you iy
to concentrate on ‘thesz 4argets angd try
to find out what exactly have beén the
reasons why we have not been'able fo
reach the targets wh1ch were prescr‘b_
-eq by the experts in the field. I must

also emphasiseg by the Nmth Finance
Commission, . My esteemed-frjend, Shrj
N. K. P, Salve, hag been, the ‘Chairman
of that Commission...They, have .also
given guidelines, If you were to .see
Chapter IV, Reporf IL of.the Ninth
Finance Commission on -page; 15,.para-
graph 4(b), it says. ay g pavetaey

“The objective criteria cqnstxtutmg
our approach.in aSSESsmg the Cen-
tre’s revenue, rece1pts and non-plan
revenue, expend1ture ~are tl-‘;e iollow-
ing: .

(1) The Centre shmlfti ‘éet an
example to: .he stafes .

2 The Centre s:hould' improve
on its own past periprmance.

(3). The prieewris2.: assumeq 5
. per ‘cent should. be -fully- capturod
in tax buoysmcv -

(4) The re,'zl growth of GDP as-
sumed ai 6 per cént shqu],q be
reflected fully in the 1ax-yield.”
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(3) The Centre shoulg move to-
wards the objective of eliminating
deficit. The tax revenue yi€ld

. should refléct some further in-
" crease resulting from petter effi-
clency in taxation policy and ad-
mijn.stration,

(v) General jtems of non-tax

- revenue receipis should also parlly

-reflect general prize-rize which in-

creases the cost of the services
rendered,

. (7) The increase in npon-plan
reyenue expenditure consequent
on general price-rise should be
marginally below the rate of price
rise,

(8) The real increase over and
above the effect of price-rise in
not-plan expenditure should be
less than the rate of growth of
GDP. This woulg imply an over-

. .all nominal rate of increase—real

_ increase plus pri:e-rise etiect of
non-plan revenue and expenditure
of around 9 per cent per annhum.

(9) Within the level of overall
rate of increase, the higher growth
rate needs all inlerest payments
and other unavoidable expenditure
should be accommodateg by down-
ward adjustments of the rales of

. increase in other itemg of non-plan
' . revenue expenditure.”

. So, these are ithe two giudelines. One
is in the Economie Survey and another

_ig in the Ninth Finance Commission’s

Reporb' which clearly indicate that a
conscious effort will have to be made
to see that we are able to achieve the
-ideal of reducitig the overall deficit and
specially the revenue deficit that I was

talking about,

" The recent price.rise  which, in
‘fact, T would like {9 bring to the nolice

'of‘_'the' hon. Finance Minisier, is re-
“ported jn the Press, There is a sharp

rise in the wholesale price index.

‘This is of this wesk itself. This is The
“imies ¢f India of March 26. 1990, I
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clearly indicates with all the commo-
dities index baseq on 1981-82 at 100.
for the lalest week endeq March 10,
1990 it rose sharply by 0.4 per cent to
169.4 from 168.8 in the previous week.
In {his contexl this clearly shows that
the prices are an ilhe increuse, There
is going to be a much higher increase
in the priceg in the periods to come.
That is why it will be very necessary
for the Government to make a cons-
cious effort and come pefore this House
with a definite plan of action as to
what needs to be done gnd what they
are proposing to do in order 1o see
that the deficit is being brought down
io a considerablz exient and unneces-
sary administrative expenditure is be-
ing avoideq and every effort js being
made to see that the subsidies which
are rising year after year, in fact, are
really reaching the {argeted groups.
Surprisingly  in fact this was one of
the issues which has also been faced
that in the food and fertilizer sybsidy.
fertilizer subsidy is given not to the
cultivators, but it is given to the manu-
facturers of the fertilizers, In the
name of these cultivators ang farmers,
we are trying to zubsidise the manu-
facturers.

The retention formuily of the fer-
tilizer industry is a matter which will
have {o be considereq very seriously;
otherwise I don’t think that we can
give any relief to the cultivators.

I am very happy thal ihe budgei
makes a categorical statement that we
will pave Agricultural Policy Resolu-
tion ag we have Industrial Policy Reso-
lution, 1956. It says that they are going
to come before this House with a clear
statement as to what they propose to
do in the matter.

Regarding fixation of remunerative
prices, the Minister incharge was
pleased to state (yat they are going to
consider one or two more items, This
is not a new thing and in fact this
was already a decision taken by the
previous Government, So there is no-
thing new jn the formula that this
ney, Government is claiming. They
say thal they have decideq to give
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remunerative prices ang there is go-
ing to be 3 change in the formuly of
fixing the prices. They also say that
lhe Price Fixation Commitlee which
is being appoinfed by the Government
is going to take into account the con-
tributions of the farmer himself; en-
irepreneurial contributicn of the far-
mer jg one of the items which they are
going to take into account. The mini-
mum wages or the real wages which-
ever is higher ig also going to be part
of the expenditure which they have
claimed. In fact, these are the things
on which we have already taken a
decision. I was also {rying to searcih
for the new items which the hon. Fin-
ance Minister mentioneq in his speech
and that was about the Central sub-
sidy to the industrieg which are to be
located in the backward areas. I have
not been able to locate evactly what
is the provision that you have made.
May I know from the Minister whe-
ther he has given up the idea of a
growth centre or ig he going to stick
to the olg concept? There were three
categories of Central subsidy area ‘A’
category, ‘B’ category and ‘C’ cate-
gory, ‘A’ category area was entitled
for 25 per cent of the Central subsidy
ang concessional finance from the fin-
ancial institutions, ‘B’ category area
was getting Rs. 15,000 Central subsidy
ang the same concessional finance from
the financial institutiong ang the ‘C
category was entitleg for 10 per cent
Central subsidy ang concessional fin-
ance from tpe financial institutions I
was trying to find out whether there
hag been any definite provision made
in the budget for 1990-91 but I have
not been able to locate it, If there
is any provision made in the budget,
certainly I would like to know. You
will have to make g provision of a
substantial order, These are the points
certainly on which T wouls like to be
enlighteneq by the hon. Finance Minis-
ter. Let him say that these are ihe
areas which are very important from
our point of view and we hava made
a definite commitment for the same

we have made a provision in the
budget ang thig is the kind of relief

that we proposed {c give ¢ the people.



263 +. Budget (Gencral)
[Shri 8. B. Chavan]

My only objection, Sir, is about the
kind of promise which were made to
the peoble, If I am allowed to say
so, T am sure that the National Front
parties never thought that they were
going to come into power, So reckless
promise were made ang now it is the
fate of the new Finance Minister to
carry out all the commitments that
they have made, In the initial period
may be he would have got away from
it but repeatedly they were bent upon
repeating the same argument over and
over again and gc¢t themselics com-
mitted to it not as a party programme
but this has become a Government
programme, Are you committed to
this programme? Certainly the House
ig entitleg to know from the Govern-
ment a5 to what are the provisions that
you have made or what you propose to

- do in the matter jn order to implement
what you have promised or admit that
you have made false promises. You
have mads promises which ‘n fact,
are beyonq the capacity of the Central
Government to fulfil. I am sure you
haye hardly any option. Either vou
admit that these are false promises
that you have made to the people or
bring before the Pasliament as to what
exactly is the plan of action which you
would like to implement ang see that
the targeteq groups of the farmers, the
right to work to all the people and
youth and women, they are being
given the kind of relief {hat you have
contemplated and about which you
have made an gappeal that all their
problems are going to be solved. 1
think these were the few broad issues
which I thought I should mention in
order to elicit exact information from
the Government so that we are able
to understand and appreciate what
exactly are the implicationg of the
Budget of 1990-91, Thank you.

THE VICE-CHAIRMAN (DR. G.
VIJAYA MOHAN REDDY): Shri
Kamal Morarka,

SHRI KAMAIL MORARKA (Rajas-
than). Sir, there is hardly any time
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left. Only three minutes are left.

THE VICB-CHAIRMAN (DR. G.
VIJAYA MOHAN REDDY): You pegin
your speech and then atter lunch, you
can continue.

SHRI KAMAL MORARKA. Sir, 1
rise to support the Budget proposals.
(Interruptions)

PROF. CHANDRESH P. THAKUR
(Bihar). Change your habit,

SHRI KAMAL MORARKA . Starting
on that note, Sir, where Shri S. B.
Chavan was speaking and when I was
analysing the financial position of the
coun-try, I was just trying to recall,
except, of course, that his language
ang commang is much superior to
mine, the contents were exactly the
same that I have been speaking for
the last two years. (Interruptions).

SHRI 8. B, CHAVAN. So, there is
no new commitment.

SHRI KAMAL MORARKA!. From
the analytical point of view, Shri
Chavan’s points fall inty two or three
parts, (Interruption).

MISS SAROJ KHAPARDE (Maha-
rashtra); Mr. Morarka, are yoy really
supporting the Budget?

SHRI KAMAL MORARKA: Of
course,

MISS SAROJ KHAFARDE: I don't
believe that.

SHRI KAMAL MORARKA. Un-
stinted and solid support. (Interrup-
tion),

SHRI V. NARAYANASAMY (Pondi-
cherry). Otherwise, he will be re-
Mmoved from the Janata Lal. (Interryp-
tion).

SHRI KAMAL MORARKA: At one
point of his sperch he said that in
spite of these achi2vements and growih
etc. this new Government is always
saying that the economy js in lbwad
shape, “Are we really in such a bad
shape?” I think, that js the central
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Question to which we should address
ourselves and the part of tha Economic
Survey 1989-90, which shri S. B.
Chavan quoteq ,itself is an eloquent
testimony to the financial apq fiscal
mismanagément in the five years pre-
ceding the last Economic Survey, That
was the Economic Survey presented by
Shri S. B. Chavan. It gave an acCount
of how the long ierm fiscal policy pre-
sented in December 1985 had totally
fajled. I agree with pim that the pro-
blems that he addressed himself in that
Economic Survey which I had held
last year were hardly tackleg in the
last year's Budget, those problems re-
main, The same problems rémain fo-
day. I am afraid one thing I will
have to admit ang that is, a drastic
financig]l restructuring that is required
has not come ghout. This Government
has been in'power only for a hundred
days, Thig Budget does not financial-
ly restructure the economy which is
the neeq of the hour. We must under-
stang that the central question to
which we shouly all address our-
selves—it cutg across party lines—is
the severe maladieg that have crept in
the economy in the last eight-ten years
which the Ninth Fir:ance Coemmission
has very rightly pointeq out and one
basic thing they have saiq is, ‘‘abo-
lishing the revenue deficit js an abso-
lute fiscal imperative,” I do not think
we can put jt meore accuralely than
that. Having said that, let us see what
are the options available o us. The
revenue deficits are there, The need
for development ig there. The tax
revenues, as the Economic Survey has
shown, have largely kept to the target.
There are certain areas like public sec-
tor undertakings which have not ful-
filley their role as envisageg in thc
long term fiscal policy of December
1985, In the Seventh Plan period
which coincides with the perioq of the
previous Government, for the first
time, we have seen that the entire
Flan targets have been met either
by borrowings or by deficit financing.

PROF. CHANDRESH P. THAKUR:
It is a compliment.
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SHRI KAMAL MORARKA: Is it a
compliment? I woulg like to be en-
lightened on that. (Interruptions).

PROF, CHANDRESH p. THAKUR:
Yoy said plan targets have been met,

SHRI KAMAL MORARKA: 1 hold
Prof. Thakur in very high esteem.

THE VICE-CHAIRMAN (DR, G.
VIJAYA MOHAN REDDY). The hon.
Member will continue after lunch-
break, Now the House is adjourned
till 2.30 p.Mm.

The House then adjourned
for lunch at thirty minutes
prast one of the clock.

The House reassembled after lunch
at thirty-three minutes past two of the
clock.

THE VICE CHAIRMAN (fhrimati
Jayant Natarajan) in the Chair.

BUDGET (GENERAL), 1990-91—Contd,

SHRI KAMAL MORARKA. Madam,
as I was saying, there are certain
things on which there should be po dis-
pute at all and I was surpriseq when
+Ir. S. B. Chavan was objecting to the
new Government describing the econo-
nomy as it is in its present conditiop.
He askeq a question: “Is the economy
in pbag shape?’ Now, as I was saying,
it is not a question of the economy be-
ing in a bad shape or being in 5 good
shape, But let us all admit that over
the last seven or eight years, severe
d:stortions have crept into the eco-
nomy. In that, please don’t take our
word for it. Mr. Chavan’s own Eco-
nomic Survey, presented to the Parlia-
ment last year, is there which he him-
self quoteg in his speech gng that
Economic Survey lists the maladies
that have entered into the economy.
That was presented last year in March
and, eight years or ten years prior 1o
that, quring that perioq the same Gov-
ernment has been in power. I am
sure Mr. Chavan, while listing oyt the
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maladies, will not ignore these distor-
tions, He himself read out from th2
1985 Long-Term Fiscal Policy and
mentioned what it projected, and he
himself read out from his own Econ-
omic Survey saying that this has not
been fulfilled and there have been
severe distortions and now, on that
part of the analysis. I totally agree.

SHR1I DIPEN GHOSH (West
Bengal); Whom gare you addressing?
Mr, Chavan is not here now.

SHRI KAMAL MORARKA: He
spoke before lunch and he has LoOw
gone away, He wag reading out and
I really could not understand as to
what he wag driving at. I am saying
this because last year this is what 1
had exactly said when he was the
Finance Minister and in his reply he
rebutted everything. Last year he
rebutteq everything and, today, he is
repeating everything, 1 said. So, [ will
leave it at that,

Now, the distortions in the economy
are known to all concerned,

PROF. MADHU DANDAVATE:
That is right.

SHRI KAMAL MORARKA. The
point that has been made is that there
has been growth, thap there has been
an unprecedented growih during the
last few years and vyet the m»w
Government is irying 1o hide
that fact. Even when yoy were
sitting here on this side al.d we were
sitting there, you coulq see my
speeches, the speeches I made
at that time. We have nol saig that
there has peen no growilh. We have
got two questions 1o ask; ' Growth at
what cost, and growth for whom?

PROF. MADHU DANDAVATE:
That is right,

SHR1 KAMAL MORARKA. These
are the basic questions on which we
differ, You people now are talking
of the growth rate, of the Industrial
growth rate figure, of five per cem oOr
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seven per cent or len per cent, Now,
you will see from the figures or siatis-
tics of industrial growth that in ihe
year 1986-87 they had made 3 major
change in the methog of calculation
of the industrial growth rate figure.
The weighted average has been signi-
ficantly alfereq and now you canrotl
compare the growth rates. You are
now talking of industirial production
in terms of the growip rates which
the statistics show for the ‘seventies
and eighties’, Bu; you cannot com-
pare them, Even leaving aside that,
you take the average GNP—I am glad
that Prof Thakur js here and he is
going to speak; I am sure he ig going
lo speak and I am sure he will deal
with this question. Yoy will £nd this
question emerging. Is it not a fact
that in the total growth figures the
propurtion of the servires® sector has
significanlly changeq over the last five
vears? In the First Plap period, out cf
the total GNP of the country, ¢0 per
cént wag accounied for by the agricul-
tural sector, 24 per cent by the indus-
irial sector ang 15 per cent by the
services sector. In the 1985—88 period,
for which statistics are available, I
am sure, the story continues. For 1he
next two years, the agricultural sector
contribution came down from 60 p:
cent to 33 per cent; industrial sector
grew from 24 per cent to 27 per cent:
and the services sector increased from
15 per cent to 40 per cenl. With re-
gard to the growtih that we are talking
of today, forty per cent of that con-
sists of the services gector. And what
is the services sector? It consists of
Defence, Communications, Transport,

Banking ang Insurance ang Public
Administration, ang herein lies the
clue to the whole mystery. If the

growtp rate ig slow, you step up
the Government expenditure. If vou
step up the Government expenditure
even by deficig financing, even by
borrowing, yoy will achieve the growth
rate,

SHRI DIPEN GHOSH:
borrowing?

Even by

SHRI KAMAL MORARKA. Yes,
MNow, what is it ihat we have done? We



69 Redor (Gengrnly N

have shown the growih rate to iat
beopls anq said, ~Look here, OQui
growth rate is so much. We have
achieved jt.” But by what methods?
By borrowing money, by printing ‘cur-
Tency rotes, ihereby fuellibhg furthe1
inflation and reducing ihe pdnhc.smg
power of the ,)uop]f’.

.

SHRI DIPEN GHOSH. of the p°°1
people,

SHR] KAMAL MORARKA: I will
come to that later. No problem. Nowr,
‘n this, le; us not dispute on facts;
We may have dispute ua the sirategy
and we may have differences of opi-
nion, But let us not push the 1‘z=(_t‘=
under the carpet.

Whal I am saying is that the growih
rale as projecteq for the Tast' five
years is not growth rate which comes
as direct addition to the people’s -in-
come by way of employment genera-
tion, produclive employment genera-
tion or purchasing power in the hands
of the people. Let us look it in ‘any
way. It jg very easy to see and no
cconomis¢ is needeq to see that.  In
the last nve years, ig it or is it not. 3
fact that in spite of 40 per cent of
the people . living below the poverty
line, the visible expenditure on con-
sumep durables, on 5-star hotels, on
private transport, on various types of
luxury gadgets, has visibly increased,
has significantly increased? How has
that happened? It js because of the
concessions, tix concessions, 1 the last
five years’. BudZets {ax conhcessions
have gone to g particular section of ilre
population ang thai population’s pur:
chasing power has gefinitely increased
and that purchasing power pas fuelled
the industrial prospects of these limited
items, What we are Iirying to
say is that that kind of growth jg ‘a
distorteq growth, merely to show 10
the people, Whom are we trying- to
impress? They World Bank? The
IMF? Mr Chavap said that we are
alarming the international community
by sayirg that the economy is in a
bad shape and the coffers are empty.
He has been the Financa Mipister and
I have great respect for him. .But 'T

MARCH 1990 ]

1990-91 270

woulg like to mention that the inter-
#atfonal “commbnity does not go by
our slatements. The international
community goes by harq facts. The
World ‘Bank; the IMF anq the other
international - institutiong knoy, what
the' e\:act position of India is as far
ag mdebtedness is concerned, as far as
arowth is ‘concerned. By merely chang-
ing the’ figures’ ‘or the index you cannot
1mp“ess them " ‘'We can only impress
ourselves Yes, that t'statement ha»
ala!’med iy friends on the other side.
Bat'r do not-think that that statement
has alarmed’ anybédy- iriternationally.
Our creditworthiness in the inter-
national market ig the same 35 it was
three months ago. It does not change
gveknight -with/ the -chenge in Govern-
ment. Economics, statisties, remans
the same. Merely because somebody
says . the" coffets  are. empty, do you
think -the international market, changes
its course? This is a very facile view
to take. I am g rprised Shankarra i
said, i, -Mr.: Chayan talkeq on lw
points raiseq in our manifesto. One:
the .loan walver r-(‘hemn Iny farmers,
Two: the right to work I shall dea
thh these two specxﬁcally before com-
ing to the general economy,

.

e R Y PR

n fhg 'IOan waiver §chéime he said
t.wQ things. wthh are Thost ‘contradic-
fory. Hé said’ In the mamfesto we had
said that weé wilI waive loans of small
ard’ margnial ‘faz'mers As per the
Budgat épeech T the T mame M’ nister
it appears’ that tpe Fmance Minister
\qtendEd ‘tife scobe to" all farmers
e\ccept wxlful defaultets, * On the other
Bafid, he &4l that’ they” ‘are providing
only R, 1000 “crores. " It appears that
you have" reduced your ~ scope from
the orrgmal mfmifesto " promise. Now,
both cannot be frue .:.

PROF CANDRESH ‘P. THAKUR. 1
thmk “thé point’ that he - was trying to
make is that the loan walver is for
everybody ang the calculation was
that the. total ﬂgure ‘woulg be roughly
Rs 13000 to Rs 14000 crores

d Lt ot wace
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SHRI KAMAL MORARKA.: I think
I will clarify it....

PROF, CHANDRESH P, THAKUR:
Against the estimateq magnitude of
Rs. 14000 crores—or take the lesser
figure of Rs, 13000 crores—the provi-
sion in the Central Budget is only
Rs. 1000 crores. That ig one part. It
is an insufficient figure. Worse, the
smail borrowers who invariably bor-

row from the cooperative sector have .

been left at the mercy of the State
Governments without any specific com-
mitment or refinance from
NABARD...

SHRI KAMAL MORARKA: If you
hear me tully ...

SHRI JAGESH DESAI (Maharash-
tra). You have made it clear that only
they will give it,

PROF. CHANDRESH P, THAKUR:
The ofther point Mr. Chavan was
ralsing was that even this Rs. 1000
crores ig applicable to people regard-
less of the size of the landholding.

SHRI KAMAL MORARKA: I Wil
deal with these two points. No pro-
blem: I have understood what he has
said. I have fully understood the pro-
blem, the political problem, that
here is a promise wnich you thought
we can never meet, and the Finance
Minjster by his ingenuity has found
a way out for meeting that promise.
I will tell you what happened. It is
true. You talk of prudence, When tlie
National Front manifesto said we are
going to waive loansg of amall and
marginal farmers,—I am glad he has
raised the point— there was a com-
petition
Chief Minister in the last three mon-
ths to announce biggger bonanzas.
Mind you, the Central Government
had some resources, some sovrce of
getling money; the state Governments
have no recourse. Ang yet they went
on making promises. I will only re-
quest you, please don't e misled by
newspaper reporis. Whose calculation
is this ihat to fulfl that promise you
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require 20,000 30,690 or 40,0600 crores?
These are shotg in the dark, These
are calculations which nobody can
make. The fact is that statistics,
accyrate statistics, are not available
instantly on what are the total loans
of small and marginal farmers from
the varijous nationalised banks, coo-
perative banks, regional rural banks.
Now, the promise stands. What is ths
promise? The promise is to help the
small and marginal farmers to get
out of the indebtedness. It is not a
carte blanche. I can say with all {he
force at my command that what the
Finance Minister bas arppounced
does not mean that rich farmers
shoulg go scot free ...

ot tw wam fag  (faqe) ¢
dew, 3G #¢7 f5 oW 9% qFEma
tferafeam st & I & Swasy Ag
2! AT & g §U A aEW
& wg & WX 0T IGF @ wiwd,
T ;@ 7 A5 0 W E oA
T ga gt ¢ a9z ¥ 939 @ 9§
wfeeferg arfgn) & sa vatdage
w4 =A1fR )

! T W Sm A §

st w maaw Tag : fam wdifee.
feda @ gu =l @ gople =0
fearar fagts &)

SHRI KAMAL MORARKA: On
this praticular point I feel very stro-
ngly; I think we will all agree that
while it Is necessary to help small
angq marginal farmers, it is also neces-
sary to maintain the confidence in the
banking systemy and prudence in
budgeting. I think we all agree--no-
body can agree more than Mr.
Chavan, I am sure. ....(Interruptions)
I am surprised. I do not see. Merely
because it is difficult to meet. ..
(Interruptions), I do not agree
that we cannot fulfil the pro-
mise of helping the smau and
marginal. farmers, It requires
effort, It requirss a great deal
of work. We will have to sort out who
are the small ang marginal farmers,
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and how much money js required. If
a thousand croreg of rupees is provi-
ded, that is not the be all and end
all. If we require more money, why
not more money can be provided for
the small ang marginal farmer? 1here
are Supplementary Grants. In the last
five Years I have seen. So much mo-
ney jg being providey for the Apra Ut-
savs and what not. (Irnterruptions).
Let us not go by this.

SHRI A. g, KULKARNI (Maharash-
tra): Madam, Pupal Jayakar has
resigned, That's why ...Jdnterrup-
tions)

SHRI S. B, CHAVAN; 1s it the case
of the hon. Member that Rs 1000 is a
token provision and that is why it
will pe a higher deficit later on? (In-
terruptions)

SHRI KAMALS MORARKA: Not
at afl. Not at all,

PROF. MADHU DANDAVATE: 1
will reply later on. But In your
absence in this House as well as in
the other House and in the Consul-
tative Committee I said that in this
there can be various parameters and
which are the sections which will be
kept out. whether current dues or
overdues, whether wilful defaulters
or all. And even when we say irres-
pective of size, when people t{ake Rs.
2000 or Rs. 3000 or up to Rs. 10,000 it
is not big kulaks or Birlas, Then
again the question is whether short-
term or long-term. If you take diffe-
rent parameters, aclually I tolq the
House that the estimate is different,
and while I mention what are the
parameters, while replying I will
clarify.

SHRI KAMAIL MORARKA: [ only
wish to reiterate that the whoie idea
is to help the small and marginal far-
mers within the parameters of the
banking systemy that we have in this
country, without the people at large
losing confidence in ihe banking sys-
tem. After all, it is public money. Let
us not have any fear on this account.
At the same time I quite agree that
details will have to he worked out in
the process.
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The second question which Mr.
Chavan rajsed, what about the right
to work? And he said that the Funda-
mental Right to Work will be g very
costly process, Again there is a lot of
calculation going on in the Press.
Yesterday Rany Awadheshji said that
Rs. 36,000 crores will be required if
everybody has to get work in the
country. No, the right to work we
are asking as a Fundamental Right.
And in the Budget a small beginning
by way of Employment Guaraniee
Scheme has been included. Last year
there was the Jawahar Rozgar Yojana
which was announced with great fan-
fare. I was one of those who said in
the House that....

SHRI RAM AWADHESH SINGH:
That was a bluft.

SHRI KAMAL MORARKA: Please.
I do not agree that any Rozgar Yojana
is a bulff. I only said in the House
that let us not be mdsled.

SHRI RAM AWADHESH SINGH:
Do you like to play another fraud?

ol ¥ AT ¢ AEET A
oAt @ ARY, FF T Y9 =9
¥ fate £ B/ AW HWW TR
H os@ W @ g AR
e af o ... (vaEw)
On the right to work the whole idea
is employment generation. In the last
five years what we strongly objected
to was that the investment jin the
industrial sector has been made in
such a manner that does not generate
employment. In the last“five years,
whatever industrial growth and even
assuming what arc the figures, change
of figures and all that, you put them
aside, what has happened on the
ground? Industrial employment has
shrunk, one out of sickness and one
out of computerised and automatic
industry. Now, the fact remains that
most of the foreign technology about
which many economists say that the
moment You enier foreign collabcra-
tion you get upgradation of your own
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technology—that has not Happened ia
this country. We have seen foreign
collaboration working in the privale
sector in the last 20 years without any
research and development, That is
just a drain on the foreign exchange.
This whole strategy of industrial deve-
lopmeént we are against. The right to
work steins, our basic idea stems, {rom
ihis: Agro based industry, village in-
dustry. Technology import is welcome.
But it should pe only in areas where
cur own country will benefit, not for
consumer durables and not for fancy
ideas. In this country I think the
marketing ‘people have taken over.
By using some slogan, they can always
market. any product. Pepsi Cola has
been marketed in this country in the
name of Punjab. When you go into
details, you will find that Puajad is
nowhere; neither in the matter or
émployment ‘nor in the matter of
farmers' " products. - (Interruptions) So,
we are against that kind of grosvih.

"I had made three complaints to Mr.
Chéavan last year about his Budget.
1 am: happy "that Mr. Dandavate has
met wilh those complaints. Firstly. I
had said that the Budget must makc
up the mood of the people. I had com-
plained that:the last three or four
years' budgets never made the mood
of the people on matterssuch as ausle-
rity or -cantwol of expenditure ‘or a
focus. that the rich should we taxed
more. This Budget contains all those
ingredjents. The Finance Minister has
restructured the saving mechanizn in
a way that the rich can take tax
shelter,. but they will have to save
more, This Budget contains a I1 those
Previouysly, the weightage was in such
a way that you could get the same
beneflt for the same amount of saving
whether you weré€ rich or poor. Now
the rich will have to save more to
get the same b=2nefit. (Interruptions)
You can deal with this point later. I
have studied the Finance Bill {hor-
cughly. 1 am ready.

Thas second point is about black
money. ‘The Budget leav_es the matter
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open and says that on black money
let us have a discussion., But the last
three or four years’ budgets have
been conspicuoils by their silence as
it black money does not exist in this
country.

The third point is about the public
sector. This Budget says that we ex-
pect a higher revenue from the public
sector this year. Mr, Chavan has said
that he does not think that Rs 2100
crores can come. It is prediction or
astrology. 1 don't think so. I think
the public sector is at a stage where
all efforts should pe made to see that
their revenues improve. Las; year 1
hag called if ‘& course-correcting
budget'. 1 had believed that the last
year's Budget was a U-turn budget
compared to the previous two years
L had believed that lots of things were
done i the last year’s Budget. I did
not agree to the transfer of Rs. 2300
croreg from the Qil Fund. But gpart
trom that, the basic scheme of the
last year’s budget was ‘welcome he-
cause......

SHRI S, B. CHAVAN: You are alsc
Aoing the same thing.

SHRI KAMAL  MORARKA .be-
cause il was a reversal of what had
happened in the previous years. As
I can see, this year’s Budget has a
focus that the rich people must give
a large share to the Exchequer. Take.
for instance, the corporate sector. A
beginning has buoen made lo simplify
the tax stucture. What had haopened
about the investment allowance? We
had put investment allowance which
allowed companies to almost escape
total taxation by rapid expansion. It
was again with public money. Then
to counter that, we say: “No, no
Some tax they must pay.” So, we put
115J. A minimum of 30 per cent they
had to pay. Now all that has been
removed. It is a simply thing. Let us
not have investment allowance. Let
us not allow them to escape taxation.
Again 115J became a bone of conten-
tion because of various interpretations.
It has been simplified, Forty per cent
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tax. This is the first step {owards
that. I am sure the Finance Minister
will consider further simplification
either in the Direct Tax Code or in
the next year’s Budget, I think this
route should be faken. All exersptions
which complicate the tax law should
be removed and the tax rate should
be reduced pro-tanin. Qf course, ir the
present case, we get even more
ievenue.

Now take the total structure of the
Budget. The expenses remain the
same. The three items whijch Mr.
Chavan mentioned are exactly the
three items which I mentined last
year, i.e. defence, interest and subsidy.
They account for 60 per cent of the
Budget. Which Finance Minjster can
do anything about i1? The general
complaint that I have hearg from: the
people is that the petrol prices have
gone very high or jign and steel prices
have gone high as if the Budget is
harrsh. My frank opinion is that the
Budget is noi harsh enough, If we want

to restructure our economy, we must -

tighten the pelt far » or 6 years, have
a harsher dose of taxation and have
simplification. At the same time, vou
must pive relief to the poorer sections
ot the people. But the tax-payears, the
corporarte sector and the industrial
sector have to be taxed more. We
have to look at the tax structure to
tax them more with a view to get the
vevenue. Today, the need is ta inuke
taxation efiective., Unfortunately, the
taxtion is on paper. You see the buay-
ancy of the t(ax revenues. Even in
spite of sharp increases in  excise
duty, the buoyancy is below one. 1t
indicates tax evasion. The whole
svstem is struetureg in a  manner
that there are leakages and evasion
evervwhere, This is the first begin-
ning. And I may say that it is a very
small heginning. We mus{ go far
ahead in this sphere of simplification

of taxes in @ manner that evasion
hecomes impossioble. When Mr,
Chavan  was not here I dealt with

the distortions of t{h2 econemy whivh

I am sure he will agree.

On one
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point I agree with him, and that is
the protecled deficit of Rs. 7,205 crores.
Ii will be required of the Government
to keep a strict watch on the expen-
diture. Mr. Chavan knows as Fin-
ance Mijnister. Even the Finance
Minister, Madhu Dandavate -will face
ithe same proplam. All Minjstries
come with further demands. I think,
we should lay down a cardinal rule
that any Ministry coming with any
demand must also bring a reguest for
c¢ul under some other hcad. The over-
all budget of a Ministry should freez€
al the level proj:-ted in the Budget.
Unless the PFiuance Ministey is very
strict on this, is cannot be possible far
the Finance Minister to maintain this
deficit at this level, Now the other
strong measure required, of course,
is on the overail purZeoning Govern-
ment expenditure. That will regujre
a national cons2nsus pecause.ihere the
irade uniens will have to be conzulted
if you have to put a freeze on vacan-
cies. Yesterday, 1 was tempted to in-
ferfere in the Indian Airlines guestion
which  saig  that 2,000 vacacancies
are there in the [ndian Airlines. 1
was tempieq 1o ask that if the
Indian Airlines can funciion wtih 2.000
vacancies, we shoukl ecxamine whether.
those vacancies neeq to be filled, So,
the thng is that we cannot do jt uni-
laterally. The trade unions are there
in the country. There are poorer sec-
tions. We must %alk to them ang see
where we can really cut Jovernment
expendilure., Here ] must mention
that in the last five years, even in the
higher income groups, the tendency
hag been to {ake a soft option ang to
pay. Ang whatever struggles I used
to see—I am talking as a layman: I
am n Parliament for only two yearse—

I alwayg useg to see five or seven
Years ago, even jn Mrs. Gandhi’s

regime or even before that., the Cen-
iral Government employee; were up
in arms, the public sector employees
were yp in apms, the Electricity Board
officials were up in arms, and there

was a serious struggle going on’
between the employer ang the
employee. In tha last five years,

ill  that  hag vahished because .. of
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softer option. There is er.ough
money and we pay. We pay
everybody, First we pay (o our-
selves, It we pay to ourselyes, we must
Pay to the workers because then you
cannot say no, Then there is general
protfligacy, and the result is tihat
Seventh Flan which shows 30 per cent
borrowing and 10 per cent deficit
financing, Now this kind of growtn,
I don't think should be on the agenda
of a country like India, Do you know,
Sir, that the total indektedness, the
total borrowing to GDP ratio in India
ig over 60 per cent? Ang people will
be surprised to knoy that the only
countries which have a higher ratio
than us are Bangladesh, Sri Lanka,
Nicaragua anq Mauritania ang only
those countries . No developing coun-
try of any reasonable economic philo-
sophy or any of the developed coun-
tries have such a high ratio, Now the
moot question is how this will be cor-
recteq, I am afraid, the Finance
Minister must sit with the Reserve
Bank officials. Yoy will have to find a
methog of funding this loan. There
is no use paying this king of interest
ang showing this kind of geficit fin-
ancing and increasing the money sup-
Ply by 18 per cent per year. No Fin-
ance Minister will be able to control
this economy. I request the Finance
Minister to please sit with the Reserve
Bank and find out an agreeaple method
to reduce this indebtedness, the in-
ternal indebtedness.

Now, about external debt there are
two very serious matters. One is
apart from it becoming Rs. 1 lakh
crores—that figure has been discussed
twice in this House—the most serious
thing is the rate of intérest. 'The
average rate of interest which used
io be only 2.1 per cent in the 70s
is now 5.2 per cent, That is a very
high rate of interest for external bor-
rowings, and once of the costliest ex-
ternal borrowings is the NRI accounts,
Unfortunately, again ijn the las¢ five
years in this couniry the NRI has be-
eome a very special person, The
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moment any policy comes, {he NRIs
are welcome. I don't have to name
who are the brilhant NRIs,
who have come in this country and
what havoc they are playing wilth the
economy here, I think, there names are
printed more often in the newspapers
than the Fipance Mimster, 1 think,
this NR] business must be examined
atresh,

PROF. MADHUy DANDAVATE. I
am glag my name does not come with
them.

.

SHRI KAMAL MORARKA: I think,
the Finance Minister should re€xa-
mine whether these external deposit
accounts bearing such a hizh rate of
interest should have an uniimited
Scope because the couniry has {o re-
pPay that money at a high rate of in-
terest and at the prevailing rate of
exchange. Now, I do not have to in-

form Members that the ex-
3.00 p.M. change rate has uyndergone

a total metamorphosjs dur-
ing the previous regime. Only in the
Seventh Five Year Plap period bet-
ween 1984-85 when tne Government
came with a massive majority of 400
people and 1988-89 the exchange rate
fluctuation against the dollar from
11,89 came to, I think jt is about
Rs."18 now, and pound from Rs, 14.87
to almost Rs, 28 or Rs. 30, Everything
has totally gone out of hand. We will
never be able to repay, And we will
find that we are only working {o re-
pay our NRIs. We shoulyg stop this.
The total economic situation does not
permit you to return this money imme-
diately. But we can put restrictions on
further deposits. One demanq which
we have been making also is that the
Government should resirict its own
borrowing ynder article 292 of the Con-
stitution, The Opposition is also going
to say that.

Now, my humble request to the
Finance Minister is at least put a
ceiling on the rate of interest on the
borrowing. There are Indirg Vikas
Patras and somg other patras where
You are borrowing and the effective
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rate is more than 143 per cent. You
have pu¢ restrictions on private corpo-
rate sector of 14 per cent, There js
no justification for Government bor-
rowing mémey at such high rate, 1he
Government should not borrow money
at more than 10 per cent, .naximum
and that jtself will rastrict the borrow-
ing. If you put restrictions on the
rate of interest that you will pay, it
wil] restrict your borrowing That is
the first thing you shoulg do.

We have alloweq public sector to
issue bonds, interest-free bonds. and
there is no limit ¢n any individual
buying how much he wants, Now,
that distorts the picture of taxation.
We should not allow . O.Kay, the pub-
lic sector has been able to raise its
own resources without depending on
the Government. But in the loang run
one has to have a look at it.

There are three particular aspects
of this budget, which I strongly sup-
port, One is the Golg Control Act.
It should be abolished immediately.
Mr. Chavan was also working on scme
sort of gallowing import of golg by
NRIs ang all that. The basic thing
i that in India gold prices are all
artificial. Smuggling of golj is ram-
pant, One hundred tonnes of gold
is being smuggled into the country
every year. This Gold Control Act
shouly be abolisheq and some steps
should be taken for import of gold in
a partial manner. So, if the prices of
gold go down, the lure for smuggling
will pe reduced. That is ore thing.

The second is the gift tax, This
is another avenue of tax evasion.
Everybody was getting gifts frcm x,
¥y and z ang claimirg it out of love
and affection. It was all a method of
tax evasion. Gift tax on'the donee
is much more sensible. Because, after
all, why should the donor who is really
giving a gift, further pay 10 the ex-
chequer, At least the donee has got
the money. So, he better pay. In-
steag of the Gift Tax Act, this should
be covered in the other income urder
the Income-tax Act, Anything by way
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of a gift should be includeq in the
other jncome and the Gift Tax Act
shoulg be abolisheq so that unnece-
ssary paper work is removed. Since
you have already changed it to the
donee, it should be included in the
Income-tax Act under the heaq “Other

Sources of Income”. That will simpli-

fy the position,

The thirqd thing js 80M whicp he
has amended, inter-corporate dividend,
Again a very progressive step tecause
it gid not make sense that merely be-
cause you hold your shares through
a company insteaq of yourself, you
can save tax. It was unnecessary tax
shelter and I am sure it will me&n
more payment of tax py those who
own companies but it is a reform
which was long overdue, These are
the three points.

The two points on which there can
be hardship are, one is removal of
80HH for the backwarg areas. There
1 feel that the Finance Minister should
reconsider how tg provide relief, 1If
the provision has teen misused ard
that is why he has changed, I have
nothing to say. But backwargq areas
still require incentives. Since you want
people to go into backwarg areas, pro-
bably those incentiveg can continue,

On the Cash Cumpensatory Support
he hag amendeqd certain provisions with
a view tp simplifying because of diffe-
rent interpretations by different courts.
Now, one thing in taxation which
I do not agree with, is re-
trospective legislation. If there js to
much litigation the correct answer s
a final judgement of the Supreme
Court or a tribunal. Because if by
legislation we change the provisions
with retrospective effect, it reduceg the
sanctity of legislztion. As a principle,
it is better to have a court give a final
verdict which should be applicable to
all. But for the future it will not make
much difference because export profits
are also exempt from tax. Whether
CCS is exempt or not, does not make
a  difference. Madam, I can
only say that the econcmy is
full of distortions. 1t will



=83 Budger (General)

[Shri Kamal Alorarka]

require at least five consecutive Bud-
gets, course-correcting Budgets, harzh
Budgets, to rectify the economy. This
Budget is a start in that direction.
Nobody says that growth  has not
takén place. But we do not agree
with the content of growth or with
the cost of growth. We could have
achieved the same in a much cheeper
way. It should trickle down;—we aic
against the trickle-down theory—in
fact, growth should directly go io the
lower strata of society.

In one sentence, I can sum up to
the opposition. This Budget iz a pru-
dent Budget in difficult times. The
difficult times are all your making.
The prudence is that of the Finance
Minister. Thank you

PROF, MADHU DANDAVATE:
Ang the correct interpretation is that
of Kamal’s. :

SHRI A. G. KULKARNI: Mardam
Vice-Chairman, I ‘was listening with
interest to the speéch of my friend,
Mr., Kamal Morarka. As I know him,
he 1is an  industrialist~cum-profes-
sional lawyer. Why do I say that
he is a professional lawyer also? It
1s because, when he was sp2aking
from 'this side, he was picking all
kinds "of- ‘holes in the Budget. Now.
having gone to that side. he is . trying
to certify that Prof. Macdhu Dianda-
vate is a prudent Finance Minister.
1 have no objection to it. You can
say whatever you feel like.

- But I am also g little bit surprised.
I sent for some material from: the
library but I have sent them back
now. I was going through the speco-
ches made by Prof. Madhu Danda-
vate. Most of his political life hos
so far been spent in the Opposition
except for a perlod of two years
when the Janata Party was in power.
when he was the Railway Minister.
unfortunately. But fortunately, his
=peeches have been sensible. I brought
them here (o point out what ne said
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on deficil financing, on lax«lion, elc.
But if 1 do so. I would be left with
less time lo make my points. There-
fore, lhere is ne use in  quoiing
Prolf. Madhu Dundavate again on his
face. Moreover, he himself KNOWS
wihat he had =poken. (Interruptine)

| do not have the Kind of knowa
ledee  abowt the economy, like my
elder collegue, Chavanji or Prol.
Thakur. I am a practical man. Nei-
ther I know economics nor I know
politics. I am only an agriculturist-
cum-co-operalor., I only know com-
monsense-economy. I -would like to
draw the attention of the House to
a point made by Mr, Morarka.
Madam, I feel that the problems are
s0 stupendous that if 'we go on coin-
paring the different Budgets and go
on saying that the Budgets presented
by the Congress Government  were
no!. good, or, that the present Budget
s good, etc., we will go nowhere. As
T said, the task is very stupendous.
It calls for hard political decisions
and I think, we all will have to
agree to put in our efforts to improve
the economy.

1 am also not blaming Prof. Madhu
andavate for the Budget -which he
has presented because, within three
months, this Government is not ex-
pected to do anything. But I was
just going through the information
as to how miany committees they have
appoinied. I need not go into the
details because that would again
mean less time i) make my ponts
Here is the record which shows how
many committees this (iovernment
has appointed. But that is not much
of importance.

[ would like to draw the attention
of the hon. Finance Minister to my
positive points on his Budget. Firstily.
Mr. Finance Minister, you will have
tr. think about a change in the entire
planning process.” That should be
restructured and the importance of
the Planning Commission has to be
restored.  Unfortunately, whichever
political party it is the Plaoning
Commission has become an extension



285 Budger (General)

branch of the Finance Ministry or
the Prime Minister’'s office. That
should not be so0. Unless you give
authority to the Planning Commis-
sion, no worthwhile planning can
take place, we will go on blaming
each other. With the planning process
during the last ten or fifleen
years, growth has been achieved in
all sectors, whether it is the service
sector or any other sector. I am nol
much afraid that the service sector
growth is very dangerous to the cco-
nomy. Professor Thakur and all
others are the authority on that, bul
we see that in forelgn countries even
service or tourismy sector also has
given Income and growth. Se, one
should not be very much afraid of
the service sector because it creates
employment. It has already created
employment right from rural areas
to the city, but planning should be
such that the consumer goods pruduc-

tion is more, WNlahalanclis  thesis of
capital goods production should be
given a go-by once for all. Durinj

Panditji’s time it was necessary %e-
cause we were building the country
and a capital-base ought to have
heen more, but now the wage goods
have to be produced on a lirge pro-
portion. Madam, I was discussing a
problem with a friend of mine who
was a Central Minister here. He
came from Bombay. He told me that
the present Russian provocation was
nothing, it would escalate furthsr be-
cause even with the centralised plan-
ning in Russia the consumer =+plo-
sion was not going to stop. Whati is
havpening in Russia at presant?
After all. the people in Russia are
also human bBeings, they feel that
they should have a shoe pair, they
should have five or ten eggs. I agree
with hiny that the consumer products
should be manufactureq and made
available to the people on a large
scale. Care should have been taken
to manufacture all types of consumer
products, At present what are we
manufacturing? I think Mr. Chavan
used to say, when he was the Fin-
ance Minister, that the kit culture
has crealed a different type of. what
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you call, ethos in this country. 1U
per cent of the rich elite is a caplive
consumer market of this country.
They are the collaborators for gcod
shoes, whether it is PVMA, ‘Bata or
Adidus whatever it is. Madam, vou
are silting theie, I Jqo not want to
comment, but Shri Madhu Dandavate
also has said about lipstick that lips
are indigenous and sticks are foreign.
There 1 agree with him.

PROF MADHU DANDAVATE:
This is not unparliumentars,

SHRI A. G. KULKARNI: I am not
saying  anything uaparliamentary,

So, 10 per cent elite persons e
enoying the fruits of the entire orza-
nised and -unorganised sector. This
has to be stopped. There, Mr. Fin-
ance Minisfer, I feel your efforts to
mop up money are yith a bit suft
hand. You should have gone in a
verv big way. Actually you have pro-
posed tax of 1790 crores. I do nout
think any Finance Minister has gone
so0 much faxation. I have not seen
like that. This is one of the. asnects.
of this budget. '

‘Then, Madam Vice-Chairman, I am
looking to this agriculture sector..
We had a discussion on investment
in agriculture and the. loan waiver-
scheme, There can be a thousand -
ways- of looking at -it.. Whether one.
thousand crores of rupees - will.he
enough or not, or the promise about
employment opportunities and the
right to work ete. are part of the
election manifesto and every political -
party’s leaders have made speeches
based on their manifestos. Prof. Dan-
davate knows that one thousand
crores will be a flea-bite. He is also
so clever that he 1is -requesting the
States to take the responsihilily of .
the cooperative loans.

PROF. MADHU DANDAVATE: W
dare offering them assistance also.

SHRI A. G. KULKARNI: You will
also give them help! What help can
you give? Already you have reduved,
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the States allocation by Rs. 3000
crores. You have fixed the sales tax
in lieu of excise duty etc. or what-
ever it is, in such a manner that the
States have been divested of Rs.
3000 crores in total.

[The Vice-Chairman (Dr. G. Vijaya
Mohan Reddy) in the Chair]

1f I had the time I could have quoted
figures for that, but I am not interes-
teq in going into that. I am more
worried about something else. I know
there are various outlays for growth
also, Madam, ...I am sorry, Sir, I did
not notice the change in gender. Mr.
Vice-Chairman, Sir, T would have
quoted the outlays for growth. At
present, what is the position? Growth
of exports? In the period of last 40
years, right from 1950, India’s share
in the export was 2.2 per cent which
has gone down fo 0.45 per cent. The
net liability of the Government has
been quoted. I do not want to quote
those figures. That is one of the
points which require attention.

Then, about deficit financing also,
figures are available how it has in-
creased. Everybody mav suggesi z€ro
deficit etc, But time has come when,
looking to the performance of wvari-
ous governments of various hues,
when Parliament will consider it pru-
dent to take recourse to Art. 292 of
the Constitution whereby the borrow-
ing by the Government from the RBI
should be under parliamentary con-
trol or whatever it is, because bor-
rowing has gone to such an extent—
I also can quote figures, but 1 do
not want to take the time of the
House—that this is one of the items
which requires atfention.

Then the total foreign investment
in India is Rs. 3000 crores. This is
unother aspect which needs attention.
While in China or Thailand this is
per year, for the last 40 years the
total investment in Indiz of foreign
funds is of the order of Rs. 3000
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erores which shows the way In which
we are using these control measures
and not helping industrial growth
with foreign technology and invest-
ment,

Another aspect which needs the
attention of the Planning Commission
and the Finance Minister is that of
human development. I find from the
Budget that the total allocation is
only Rs. 1,463 crores out of the total
Government expenditure of Rs. 82,161
crores. That is 0.5 per cent of the
GDP. Why I am saying this is be-
cause I was reading about economic
developments in Japan and what the
Japanese did in the old days, about
a hundred years back. They saw to
it that every Japanese was educated.
Sir, I am told that according to esti-
mates, by the end of the century,
54 per cent of the world’s illiterates
will be in India. If this is the posi-
tion and if we are not going to deve-
lop, then there will be the problem
of more uneducateg human popula-
ilon which will not be useful for
development.

Mr. Vice~-Chairman, there ave an-
cther three or four points which I
want to make, Ode is about the infla-
tlonary impact of the budget. I am
aware that the Professor also knows
that the budget is naturally going to
be so. I heard him speaking at Sangli
where he said that as soon as the
National Front Government assumes
responsibility, ‘within Tour months he
would see that inflation was reduced
considerably. How he is going to do
it, what magic he is going to do. I
do not know., But it is beyond him
and I am aware that it is just not
possible.

SHRI M. M. JACOB (Kerala):
There is time till 5th of April to
complete that four-month period.

. SHRI A. G. KULKARNI: Perhaps,
In a month he may do the magic.

Now, Sir, there are two or three
subjects with which I am more con-
cerned, Cooperatives is one, and it



289  The Budget (General)
is my avocation. The Finance Minis-
ter Bhas invested resources in the agri-
cultural sector and, as he comes from
Maharashtra, he is aware of the
social impact of cooperatives in Maha-
rasiitra. Cooperatives have got to be
expanded all over the country be-
cause what I find is that if people
are engaged :n cuoperalive activity,
more employment will be generated.
Here I want to draw his attention
to one aspect because he knows.
Perhaps, my f{riends from Kerala
and U.P. may not be able {o appre-
clate what I am going to say, wut
Shankarraoji will definitely appre-
viate it. Sugar processing is not con-
sidered for taxation under income
tax because the growers take the
sugarcane to the factory, then 17 is
processed in the factory and, nnally,
the price is paid after deducting the
expenditure, There is a Ministerial
Committee of the State which fixes
the price. It is very good because
that gives encouragement and mgher
realization to the farmer in the rural
areas in Maliarashtra unlike in U.P.
and other States winere they just ar-
nounce the prices. The previous Chief
Minister may have been a Congress-
man and the present Chief Minister
may belong to Janata Dal. One
might have announced Rs. 32 and the
other may announce Rs. 40 and the
Haryana man may announce Ks. 100.
But God alone knows how the high
cost will be realised. But, whatever
it is, it is not taxed. In the came
breath T want to ask, what about
the cotton growers and weavers who
are members of spinning coopera-
tives? Our cotton is processed through
monopoly procurement; there is a
total check. Monopoly procurement is
in the interests of cotton growers and
through that monopoly cotton goes to
the spinning mills. Whether it is for
handloomm weavers or for powerloom
weavers, that does not matter. But
you are taxing the spinning mills as
an industry and leaving the sugar
co-operatives because that is agricul-

tural processing. Don’t you think,
Processor, that the time has come
when jn this Budg_e'g itself ynu
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should help spinning co-operatives,
whatever class of growers and
weavers. Your problem 1is also of
cotton growers, There are co-opera-
tive spinning mills in Andhra Pra-
uesn, in Karnataka, in Tamil Nada,
in Punjab, wherever cotfon is grown.
Our Fedcration has established three
co-operative spinring mills. So, it is
high time that the cotton-growers’
co-operative  spinning mills should
also LYe recuog:izad for inconie tax
exemption. A mechanism can be
worked out. “That is up to you and
the State Government. I am not ‘or
that.

Then, Mr. Vice-t hairmén. how tpe
Professor lorgot I do not kxnow, I
have reag an article. This is not a
personal reference. But Mrs. Danda-
vate gave an interview to some news-
paper. I wondered why Professor for-
got. But shas hag disnellei my lear.
She told the newspaper interviewer,
“Professor forgets so many things.
He even forgets his specks, where he
has kept his specks. I have to find
themy out.” WHy has he forgotten that
he has given concession to the cor-
porate sector under rules from 40
per cent to 30 per cent? Dont you
think that these co-operatives which
are taxed under the Income-tax Act
are worthy of getting his much con-
cession at least? You haVe given the
concession to the corporate --=ctor
firm or individual or whatever it is
Are not co-operatives worthy of sut-
ting at least this much concesiion?
Mr, Vice-Chahirman, I plead with the
Finance Minister that these are voinis,
which need his attention.

Then, Mr. Vice-Chairman, there ase
twa other points. I have addressed
him a letter. I don’t want to tuke
the time of the House in quoﬁng
same points.

About 80 HHC, recognised export
houses and informal export houses,
Mr. Vice-Chairmian, you will be sur-
prised to know that in Maharashtra
not only do the sugar co-operatives
export sugar but the co-operative spin-
ning mills export yarn, and it is the
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highest in the country. We are ex-
porting cotton yarn righf from Japan
to the USA, all over Europe. You
know we cannot establish offices to
push sales. I am myself afraid be-
cause it requires corrupt practices. I
am not interested in going into that.
So, the Government has rightly stated
that export houses should be recog-
nised. It is quite right, But there are
recognised export houses and the
formal export houses. We cannot
even talk to the Tata Consultants or
the Tata Export House. Who will go
to Bombay? Who will see people with
dhoti and lhenga. He w:ll noi allow
me to enter into his posh office. So,
there are certain systems. “We have
got the customs certificates. We have
got the bank ' certificates. The
NABARD gives us loan because we
are exporters. The IDBI gives us loan
because we are exporters. But under
section 80HHC you do not recognise
us. This is an anomaly. I do not say
that it has been done particularly to
harm the co-operatives.

Then there are 100 per cent export~
ing units. Maharashtra has recently
started eleven 100 per cent exporting
units. All the yarn is exported., Here
allo some percentage is sold domes-
tically as per Government order. The
excise duty up to now was 150 per
cent of the normal excise. Now you
have fransferred all the excise duty
from: the fabric stage to the czotton
yarn stage including import duty and
other Incidentals. What will happen
to that? Suppose circular No. 293 is
annulled, it will play havoc on these
co-operative organisationls or even
private organisations.

Mr. Vice-Chairman, I am not max-
ing polifical points because I am not
interested in theny I -would like to
draw the attention of the Finance
Minister to the practical points which
are very much there in my mind.
In the Budget of 1988, it was the
same Pruf. Dandavate, who made a
speech tm the concessions given to
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the synthetic yarn manufacturers..
About Rs. 600 crores worth of con-
cessions were given and in both the
Houses it was adversely criticised by
the Treasury as well as the Opposi-
tion benches. Perhaps some of mv
Congress friends will remember thut
Mr. Mirdha, Mr. Narayan Datt Tiwari
himself and as high an authority as
the Prime Minister himself had stated
that a Monitoring Committee had
been appointed to see .that conces-
sions are passed on to the weavers.
Up to 1989 since my party was defea-
ted, not a single paisa concession was
transterred. I thought the Professor
will at least remember the point on
which he hag poured se¢ much his
vocabulary to blame {he then govern-
ment to be in league with Reliance
lobby. I do ndf want to say that you
are in league 'with somebody, because
I definitely know that you will not
even face that side. But the pownt
15 that it is an elitist consumption
like lipstick and ice-cream, But I must
say that by taxing jams and jellies,
you have made a little bit of injustice
on the growth or horticulture which.
has got a great export potentiality.
Packed horticultural products have
got a booming market in foreizn
countries, Professop, you Lno-s e
were exborting even grapes and
roses. So. all these horticultural pro-
ducts need your help and sympathy.
Professor, you ang I perhaps have
diabetes. That is why you have tawxed
jams alone.

PROF. MADHU DANDAVATE: T
have no private sugar factory.

SHRI A. G. KULKARNI: Though I
am a member of cooperative sugar
factory, 1 don't have diabetes. So, I
say jams and jellies should not have
been disériminated against. If you
wanted to do that, you should have
done 1t across the board by taxing
heavily €litist consumption. In your
own Ratnagiri area, from where you
have been elected, home-made jams
are also exported. Yoy know that.

SHRI RAM AWADHESH SINGH:
He has encouraged pickles.
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SHRI A. G. KULKARNI: He has
not taxed pickles, Ha has exempted
this item,

SHR1 RAM AWADHESH SINGH: I
have also said that he has encouraged
the production of pickles.

Y sefa g qom wwt ;o Al
qa% 77 A & K9 A7 4FT &, TH €A1
a3~ E 2% A @l AFF |

The sum total of what I say is that
you have made investment in agri-
culture. I have no objection to your
Budget because whatever we inay
say, on the issues mmvolved 'we are
all agreed. To that extent you nave
made 3 pragmatic Budget. It is just
like Lakshman's cartoon, where ne
has explained Dandavate’s Budget. In
his cartoon he has shown a lady and
the common man. The lady has an
umbrella with no cloth covering it.
She comes and says that Professor is
a painter. He has painted the slum
area. She tells her husband: Look,
the Professor Is showing the brighte-
side of the economy. To that extent
your Budget has a brighter side and
a positive growth point. But basiczlly

as Shri Chaven Sahib has said,
don’t be enamourey with what
Mr. Kamal Morarky hys said

because he jg your party colleague
but what we say is more important.
What we feel is that all these re-
quire a courage, On synthetic yarn
and all these you know, I think, you
have made a mistake. You could have
collecteq this money without taxing
much of petrol and all the other pro-
ducts, You could have just collected
Rs, 600 crores, At least tax thuse pro-
ducts ang reduce something on petrcl
or wherever this inflationary impact
is going to affect. This is another sug:
gestion worth consideration. As you
know, Sir, these consumer goods are
used by ten crores of people ang this
has also been staleg in the papers
given to us, This ten crore market
is just like Europe, England and all
others taken together. So these pecple
have got a huge market. We have
unnecessarily encourageqd the consu-
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mer products and the Planning Com-
mission but take care of the Planning
Commission, because it is infected by
Gandhian terrorists nowadays,

PROF, MADHU DANDAVATE:
Gangdhian terrorists?

SHRI A. G. KULKARNi: Gandhian
terrorists mean, you know, who
look at everything in the
Gandhian style. That time has gone.
Now, you say that the villages should
have industries, etc.,, but there is a
limit to that. Mr. Vice-Chairman, Sir,
what I want to rav is that the country
has been brought up in the last forty
years right from Panditji's time to
this day on a capital-based industry
which one shoulg be proud of. If
these Gandhian terrorists make in-
roads ang put you back to the village
industries and what our friend, Mr.
George Fernandes hag said about
Matka, Kulhagd and all these things.
then, this is really 5 foolish thing.
Let us 20 to 3 lype of economy which
will give a vibrant feeling to the
people whereby more employment can
be generated. Thank you.

SHRI E. BALANANDAN (Kerala):
Mr. Vice-Chairman, Sir, the Finance
Minister while concluding his budget
speech observeg that “we faced fiscal
situation which constituted a threat
to the economic strength gng stability
of our country.” This is a factual state-
ment and factual explanation of our
economic position, The constraints
faced by the Finance Minister vis-a-vis
internal and external indebtedness, the
grave problem of servicing gebt fin-
ancial gng budgetary deficits, high
level of corruption, growing black
spiralling balance of payments deficit
are among the many. The budget-
ary deflcit which was  proposed
in the last budget amountey to
Rs. 7,337 crores. As Mr. Chavan
has said finally it has now
come to more than Rs. 11,000 crores.
The rate of inflation was about 7 per
cent last year, The external debhts
excluding the NRIs stand at Rs, 69.000
crores; including NRIs it may come to
Rs. 1,00,000 crores. To serye this ex-
ternal debt we have to speng nearly
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26 or 27 per cent of all income, jncome
from foreign exchapge. There was a
reference to black money in the bugget
speech but nobody knows what is the
actua] amount of black raoney. After
the new Government came {o power,
we talkeq about black money. So many
steps are going to pe taken against that.
Now it is said that the black money is
in the range of Rs. 70,000 crores or
Rs. 80,000 crores which ig running a
parallel economy, Our foreign ex-
change position is also vyery difficult.
By 30th of January 1980 it is only
Rs. 5,531 crores which ig nardly suffi-
cient for the expenditure for three
months, It is evident from the above
that the finance of the country are in
a bagd shape and the country is aimost
near to debt trap. Therefore, I agree
with the statement made by the Fin-
ance Minister in hig concluding part
of his Budget gpeech that we are in
a very bag situation, Therefore, one
can appreciate the constrainis of the
Finance Minister i formulating his
budgetary proposals. But neverthe-
less I am constrained to state not for-
getting for a moment the difficulties
the Finance Ministey has to contront
while going through the Budget pro-
posals  the Budget represents no glrue-
tural shift from the Budget of his pre-
decessor, He has claimeq that this
Budget will not be inflationary. If one
goes through all the figures, it seems
it will not be like that. We find that
there ig a revenue deficit of Rs, 13,032
crores wheh wll be roughly about 8
to 9 per cent of the GDP of 1990-91.
The overall deficit for {he year is shown
as Rs. 7,206 crores. From the capital
account itself, Rs. 6,000 crores is grawn.
Together with this, it will come to
Rs, 7,806 crores For any deficit,
money supply has to pe increased. As
the normal money supply multiplies,
the money supply will increase to
Rs. 10,000 to Rs, 11,000 crores which
will be an Increase of 12 to 13 per cent.
Assuming that the output for the next
year woulg be about 4 per cent, then
it is evident from this increased debt
that 7 per cent inflation is in-built in
the Budget itself. The Finance Minis-
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ter promised that he will pot allow
the deficit of Rs. 7,206 croreg to go up.
That is a welcome statement, I wish
him success in thag attempt, He has
also promiseq that six-monthly ap-
praisal will bg done, That is also very
good. But while going through the
figures, while examining the Budget
closely, one will fing that it will not
be an easy job fo keep the deficit at
the present rate. As I have pointed
out, 7 per cent infllationary increase
is there in the money supply alcne.
The Finance Minister has provided
only Rs, 100 crores for the DA pay-
Mment ang he has correctly askeq the
departments to see that their expendi-
ture shoulq be curtailed to see that
the expenses on dearness allowance in-
creases are met by them. Well this
is a goog warning but I do not believe
that these department people will be
able to do that, Therefore, what is
going to happen is very patent, very
evident. We have definey money for
payment of dearness allowance? Over
and above these steps taken for reve-
nue mobilisation through girect and
indirect taxes by increasing adminis-
tered prices 4ng by increasing raiiway
fares and freights, not by this Minister
but by the Railway Minister, alto-
gether will impose a burden on the
people to the tune of aroung Rs. 5000
crores. The new taxes propossed will
vield, to the Central Exchequer,
Rs. 1790 crores oplug postal tariffls of
Rs. 172 crores. Addeg to this ar2 the
telecom charges increase of Rs. 600
crores and the railway hike. The
amount comes to a pig sum, All these
increases in freight charges, prices of
petrol, diesel steel, etc. have a total
spiralling effect on prices. This will
teng towards a general price increase.
Therefore, the common man is going
to pay through his nose even for a
postal letter A general price rise will
be the effect of these Budgetary pro-
posals, Therefore, in total the ciaim
of the Finance Minpister that this
Budget is non-inflationary is a claim
which is not supporteq by facts.

With regard to curtailing black
money, there have been discussions
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after the ney Government came into
power, With regard to parallel eco-
nomy, many steps are proposed by
the Finance Minister which are not
bad. At the same ime, he has sent
in an invitation to black money hold-
ers, “Friends, come. Start some busi-
ness. Build some pouses. Some kind
of slum clearance business you can
do. There is only one thing. You
have to pay some taxes. That is all.”
This invitation is a simple one that
black money holders should come so
that it will becom» white. The Fin-
ance Minister i his speech has ref-
erred to human ingenuity. They find
ways and means to amasg funds il-
legally without paying taxes. These
people are to be treated differently
from other people who pay tax. These
Deople are to be penalised, strictly
penalised, I qo not want to give a
lecture to Prof. Dandavate who ig an
expert in all these things, But at
the same time, the proposal, I must
submit to him, is insufficient. That
is all my observation on this.

The Finance Minister declareg in
this House—a welcome declaration
which he has made—thmt the Gouvern-
ment will not 70 for IMF and other
types of loang at the peril of our eco-
nomijc independence. It is g very good
statement. We wholeheartedly el-
come that. Bui, at the same J;ne,
given the framework with which our
economy is 8oing {o operate, we are
going to be in a difficult plight, how-
ever ingenious methods our Finance
Minister may fry to take within that
framework. He Wil be finding it diffi-
cult when he seeg that 26 to 27 per
cent of our foreign exchange will be
require for monitoring or servicing
the loans. Ang in today’s position of
industrial development, We cannot
completely shut out some technology
import. That means that also re-
quires money. Therefore, I do rot
know where he is going to ind money.
However, I wish him success in his
attempt not to go for IMF 3ng such
king of loans which will affect our
economic sover2ignty., The National
Front Government came into power.
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They have promised a fair deal to the
State Governments. They have done
something also. I dp not deny that
fact,  But in the Budget, I may sub-
mit, the Finance Minister has seen to
it that while mobilising the revenue
resources, they arc to be mobilised
from the non-divisible sources, The
second element is that he has given
concessions. From those concessions,
the States are to lose, Therefore, in
the total mobilisation of taxes the
States’ share is Rs. 173 crores and
the losses in the process are Rs. 170
crores. So additional and subtraction
gives us a figure of 3 crores, There-
fore, I may submit that it will be
harsh on the States.

The Finance Minister has proposed
a gefence expenditure to the tune of
15,750 crores af rupees. In the pre-
sent circumstances, nobody can com-
plaint against it because our defence
cannot be weakeneq to meet the ex-
ternal situation jeveloping Therefcre,
all the Indians support the defence
expenditure figures even though jt is
very harsh on the flnances. But at
the same time, with your ki~g per-
mission, Mr, Vice-Chaitman  Sir, I may
refer to what has appeared in the
“Indian Express” of the 24th March,
1990. Here is a big news jtein_ I have
seen that “Tulip” account {5 in the
name of the Hindujas. I do noi want
to reag and explain what :t is, Every-
body knows, That is, the Hindujas
are having secret gccounts in Switzer-
land in connection with the Bofors
deal. Boforg gun has keen bought for
defence purposes and now we find that
a lot of money has been pocketed by
some people, I do not know who, But
that is slowly coming out. Therefore,
the money which is earmarkeq for def-
ence, ig really something which every-
body will support without much dis-
cussion. But these being the circum-
stances I would request the Finance
Minister—1 do not want it tp be
reduced—to haye a strict supervision
and, if necessary, a discussion on this
subject, a special discussion on the
efforts our Government has made, I
also request the Finance Minister to
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take up seriously the report which
Mr, Chitra Subramaniam and Mr. N,
Ram have produced. They were also
working on it earlier. Therefore, this
report should be taken scricusly by
the Government, We cannot allow
this kickback business to go on in
defence matters. In other matters, we
can at least understand, Withoyt our
country, where are we? So our coun-
try is to be defended at all costs. If
somebody wants to make money out
of our defence expenditure it is ab-
solutely yntenable, Nobody shouid be
pardoned on thig question, Thay is
why, Sir, T have requested 1o have
a discussion .a special discussion on
the subject. The Finance  Minster
has taken a bold step,

The Minister has taken 2 bolg step
to increage the jnvestment in the agri-
cultural sector. Seventy per cent of
our people are living on agriculture.
Therefore, the Govermnent, the
people’s Government cannot jgnore
this sector, An attempt has been
made by the Finance Minister to in-
crease the investment in the agricul-
tural sector which is good. Even
saying so, I know and we ali know
that in the agricultural scctor there
are people, land owners, landlords, big
zamindars. though technically they
are not there under the law, holding
lands in the name of daughtces and
bahus. * do not want to name any-
body. But I know that in g village
the whole land is; in the hands of
somebody. That is the position in
India today, Therefore nfr. Finance
Mipister, while talking a® i the
argicultural sector, I would requ.si ycu
to gifferentiate between thcse peonle.
Of course, you have made an attempt
ang said in your Budget speech itself
that you are going to restructure the
whole thing with regard io land owner-
ship and that vou are discussing it
with the State goevrpments, Sir I
thank him for this, {or this belq state-
ment. It is a very big thing, Put,
while making increased investrnents
in the agricultural sestor. the Finance
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Minister has to see that the money
goes to the poorer sections of the
people, the poor agricultural workers,
and thig part I want the Finance
Minister to bear in mind.

Alsg, there is the Finance Mirister's
declaration about the implemeniation
of the National Front’s promise {o
waive the loan up to .n {hcusand
rupees. Thig is a welcome step by
this Government. But a sum of only
a thousand crores has keen set apart
for this. We know the financial posi-
tion as jt exists today. Iic has also
stated that wilful defaulter. will not
be given the benefit. O.K, I agree.
But, together with that, hLe hos also
stated that land holdings will not be
taken into account. I think thiz needs
revision, Those n~ople whe nte hoving
suffic’ent land shoulg not Ix: ivern this
concession. You know tha; in this
country of ours, the moneycd people
the well-to-do sections of ti.
can manipulate X into Y. 7T
I am afraid that this mone; <
taken away by the upper set'o-s of
the peasantry,

There is another thinz. Th.. Fio-
ance Minister has askeg
Governments to see that v
are taken to give some cons
the peasantry in their Stais:.  That
ig the correct advice. But T must
make one point quite c¢lear & e, The
co-operative societieg in the Stztes gre
not in a position to vear the krunt of
thig cxpenditure. Therefore 1 ould
like 10 requesit the Financ~ =Tinister
to see that no burden is c5: o1 the
State Governments.

There is another thing whi'n may
not h. palatable tg many. 7 om con-
strained to say this, The >nister
has saiq that the Golj Contig! At is
going tn be repcaled, WMany reople
are gupporting it. While guina t+ the
Press. everybody was in nraise of it.
But 1 am afraid. according to me,
it is not a step in the right direction.
Black money hoarders and gold hoar-
ders will convert their black money
into gold. Mr. Morarka was thinking




301 The Budget (General)
otherwise. That is all right. We
can have different views. But my

suspicion is this. If I am wrong 1
can be corrected by those economic
experts who know better than me.

4.00 p.M.

Here 1 want to comment generally
on certain other things. In para 34

u: the Finance Minister's Budget
Specch he has referred to environ-
men!{ protection. It is an important
thing. Nowadays tihis i a subject

which appears in the press often, I
wish the ninister of Environmuint were
here. She was here but she has gone
sow. PBut our TFipance Miuister is
capable of conveying my views (o her.
Environment prolection is a must
loday, But ;i must bes environment
protection versus development. It is
now taken as a hobby by some geri-
tlemen to oppose every developmental
activity in the name of environment
protection. : do not know how far
ind how much they have studied
the subject. Today India iz a Third
World country and ‘we have started
inclustrialising only now, and those
senigemen of the developed countries
{ell the Indian people not to us2
coal, not to use petrol “not to use
that, not to use this. because car:on
monoxide and other polluting gases
arise and destroy our green houses.
our green house will be  spoilei.
Correct advice! What does it mean?
Thev will be producing coal. they
wil] he producing petrol, and they
are using plenty of coal, they are
u=ing plenty of oil, they are produc-
ing all sorts of things ang they are
advising Indians, don't use coal, inn’t
petrol: ve will supply whatever
rou want. everyfthing we will prnduce
and we will supply you. They think
india is a market for them. Mr.
Firanee  WMinstor  van shepld e
cautious nbout it | Rnow vou ar2
cautious about it

Hen

Another thing is internationally
known facts are being twisted, divert-
ed ang converte dto confrsc peanle.
Without power generation nobody
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can live today., When we could live
in the good old days with candies
and bullock carts, I don’t say 1t is
not possible today. But today if you

want a heart operation, you need
current; for everything you need
current. Current can be produced.

You have various kinds of energy.
You havé diesel energy, non-conven-
tonal energy. suiar energy. Eut all
these types of energy are good Iov
a 40W lamp. They are not sufficicnt
to start industries. For industries
what are the main sources of energ:?
The main source indisputably, the
best source, is the hydel energy, non-
pollution, cheap. efc. I don't want i
take much time on it. But my -»ualy
point is this. What kind of agitations
are go.nz on ‘hroughout the country?
Stop this project, stop that project.
Micro-economics worked out, ig
experts talking about it saymg 1
crores spent, total expenditure so
much, return so much! This kind of
calculations they make. I musi icil
those friends who are engaged in
this kind of calculations. they mu-t
understand that the energy produces
the electrical enercy vroducen. oo
the hvdel source is the most ad.an-
tageous one in the world. You c¢an
fAight ‘or pratection, 'oresn 1o o e,
this protection, that protection. I am
not agoinst it. You want to stop the
projects,  Science gnd  technolozy
today ecan do many things, It can
prevent degradation of forests. I:.-
stead you are saying that we ure
1o sbandon the nroject. No it shouls
not be. Th:zt is not correct. Therefme
the question h2+ to be viewed -liif
rently and that environmental
tion should not he taken as a qurs-
tion azainst development. Devalop-
ment and environmental consiruetion
Can ¢ together. This the ("r - v -
ment rhould not forget in the present
-ituati~n. Tf thev say that this hus ‘o

Ralthid

be stoppes do nnt amrer  with thst
#ngd =ay thut it has 1o be stouned,
The o crnment should  pron-oyiv

stirdy ihe situation,

Sir, in thiz connection 1 may Invite
the attention of the Petroleum Minis-

ter to a request made by the Kerala
\
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Government. I am going fo raise one
or two points here. One of fhe points
is about power projects. This is a
letter written by our Chbief Minister
te the Prime Minister, in which he
has requested the Government of
India to grant fuel linkage for a
90MW small projects to bhe  startew
;m  Ernakulum  distriet.  Roughly
1,62,000 MT of LSHS available from
the Oil Refinery at Cochin now being
sent to distant places can Dbe made
use of for the power generation in
Kerala. That is sufficiently available
there. That is being exported some
where. One or two projects have also
been requested, using petroleum,
products. Total is one 90 MW, another
80 MW and one 30 MW—very small
The total requirement, it these pro-
jects are sanctioned the petroleumn
requirement will be half per cent of
India’s total. That is being objected
to. On what basis? If more oil is
imported. then only you can consider
this. If half per cent oil is given to
us, we will produce 9¢ MW of power.
Ninety MW of power will be used
for freezing prawns and fish and we
will also start industries, The total
annual requirement for the very small
units that we are planning in Kerala
will be around 3 lakh tonnes of
LSHS. This will be a very insignifi-
cant addition to our total imports of
petroleum products. Such an insighi-
ficant addition to import will make a
very critical difference to Kerala in
power availability and economic deve-
lopment. This a kind of simple
equation, not understanding the pro-
blem. This is being delayed. This i«
absolutely wrong. I request the Fin-
ance Minister as well as the Minister
of Petroleum to reconsider the posi-
tion.

Another suggestion made by the
Kerala Government is about a pro-
posal for constituting a fund for re-
habilitation of Gulf returnees. From
Gulf countries, Kerola is geiting. India
is getting Rs. 5000 crores or more.
You knaw the situation in Gulf coun-
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tries. The Gulf countries are not
attracting more people today and the
people are coming back. Therefore,
the . Kerala. Government submitted a
scheme to the Centiral Government.
1 do not want to make any other
comment. I request the Finance
Minister to examine it seriously. When
I make some suggestions, I do not
mean that Kerala’s money should
be given to Kerala alone, No. That is
not my demand. But Kerala should
be considered a part of India so
that we also have some kind of a
living. In the earlier regime we
were not pgetting a fair deal. We-
expect tp get 3 fair deal from the
new regime. Therefore. I request
that this may also be considered.

Our Finance Minister has consi-
dered sympathetically the plight of
the handloom industry. He has sug-
gested certain very good measures.
[ do not khow the details of all these
things, But it is generally good. I
must invite the attention of the hon.
Minister to some 4} lakh workers
called coir workers in Kerala. They
are the poorest of the poor in India,
that is Bharat. The Finance Miniger
belongs to Maharashra. He is well-
versed about the textile industry as
a whole. There is no Finance Minis-
ter from Kerala. We are having only
one Finance Minister. Therefore, I
must request Mr, Dandavate to help
them. The colr question, Is a question
of life anddeath for Kerala. It may
require substantial thelp from the
Centre.

I want to make one small point.
The Finance Minister has talked
about the freedom fighters of Goa.
He has said correctly that they will
be treated as freedom, fighters. I may
bring to the notice of the Govemn-
ment, through you, that there was a
struggle which is called “Vayalar
Ponnupura Struggle”. You do not
know many details of that. Four
hundred people fought against Sir
C. P. Ramaswamy Iysr. the h then
Dewan of Travancore who wanted
that Kerala State should be a State
independent of India.
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AN HON. MEMBER Hé becamie can afford to be partially or even.
the Chairman of the Integration wholly irresponsible to its commit-
Council. ' ments made ‘earlier, ,A Government
of Parhes havmg dxfferent manifes-

SHRI E. BALANANDAN: We toes can be ‘easily oblivious of any

tought and many from of us died.
I was one of those who was accused
in the conspiracy case. I do not want
to mention it. I am only saying that

they may be treated as freedom
fighters. A few of them are alive.
They are requesting for pension.

That may also be considered sympa-
thetically by the Government in view
of treating Goa’s case. But I want
the Finance Minister consider ahout
it.

Another point is Zbout West Ben-
gal. In principle, the Government of
India has agreed to give Rissian
assistance to Bakreshwar Project.
You see that Bakreshwar Project in
West Bengal has become a part of
the life of the Bengali people. There-
fore, I request the Government of
India to see that with full Russian
assistance that "project is allowed to
be taken up so that the power pro-
blem of West Bengal can be dealt
with.

Finally, Sir, this Budget, as I said,
has been framed in very difficult
circumstances, Yet J must submit
once again that it is mostly in the
old framework. Thank you.

SHRI S. K. T. RAMACHANDRAN
(Tamil Nadu): You have correctly
pointed out that this Budget is infla-
tionary, What is your specific request

to the Finance Minister to contain
inflation?

SHRI P. N. SUKUL (Uttar
Pradesh): Mr. Viee-Chairman, Sir,
this Budget reflects the true charac-
ter of this National Front Govern-

ment. As we all know. 1t is a mino-

rity Government which owes its
existence to partles diametricallv
opposed In ideology, representing

totalitarlanismy on the one hand and
fundamentalist forces on the other.
Sir, such a hotch-potch Government

————— —— —_———

of these manitestoes, and that is pre--
cisely what is reflected in this Budget.

Sir, the Budget fo me appears to
be a very deceitful exercise and, in
fact, a fraud Played upon the people
who are going to get practically
nothing ang who are going t{o he-
squeezed both directly and indirectly
much mbre. It ‘Is boufid to Increase
inflation, and not encourage savings-
at all. The Budget is based on nc
sound economic philosophy or fiscal
policy, and is totally without any
direction. As a result of the increase:
in the Railway freight and fare and
the increased duty on petrol and
diesel, there will be naturally 3 spurt
in the transport sector, and the
prices of all commodities. including
the essential comnwditles are bound
to go up, and that Is precisely what
is happening. The increase In the
Postal tariffs will add further diffi-
culties to the people of this country.
And, Sir, this“Budget Is totally silent
on unearthing black money which
has posed a serious threat to our
econiomy. If this Government ceuld
be in a position to unearth black
money that is lylng in the coffers of
8o many hig pedple, perhaps, there
was no need for any additional taxa-
tion, So, the Budget 1s against all the-
standards of socialism. And coming
from a socialist Finance Minister, it
amounts to a retrograde measure.
And, Sir, as a result of The Budget
proposals, the prices of essential gom-
modities like cereals, pulses, edible
oils, sugar, gur, khandsarl have al
gone up already. Sugar Is already up
by Rs. 7 to Rs. 10, gur and khand-
sarl by Rs. 20 to Rs. 30, mustard,
soyabin and cottonseed oils are uv
by Rs. 20 to Rs. 60, although the
next financial year 1is yet to com-
mence. This s the sorry state of
affairs.

Sir, a survey made by the Secientific
Analysers of the Market Information
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and Researchi shows that the Budgel
will cause 20 td 25 per cent increase
in domestic expenditure and more
than 29 per cent increase in the cost
of transportation. Through the budget
and other proposals the Government
has burdened the people to the tune
of at least Rs. 4,325 crores. From the
budget proposals alone, additional
Rs. 1,787 crores have to be realised.
From Increases in the duty on patro-
leum: products the Government wall
get Rs. 836 crores and our public
sector undertakings connected with
oil will pe getting another Rs. 1300
crores. From the rail budget neople
will have to pay Rs. 892 crores more
and from the revised rates of tele-
communications there will be an in-
crease to the tune of Rs. 600 crores.

Sir, now India is going w0 be
known as the country where the
price of petrolewm: is the highest in
the whole world. And, Sir, should
the monsoon fail in 1990-91. or it
may not be so good as it was this
year, the deficit of Rs. 7000 odd
crores will be much higher, Sir, the
industry, as a result of this budget
is going to suffer badly becauss th"
burden of the corporate sector will
bz up by Rs. 800 crores in direct
taxes. The increase in the expenli-
ture in the rural sector including
agriculture is nominal. And, so there
seems to be no possibility of any
increase in the agricultural vproduc-
tion in the country. The production

may substantially be hampered hv a,

tad monsoon. Sir, deletion of section
80C ang introduction of a revised
section 88 in the Income-tax  Act
has not provided uny additional in-
centive for savings.

SHRI JAGESH DESAI: On the
contrary, whose income is Rs. 36,600,
they will have to pay more tax.

SHRI P. N. SUKUL: The position
i< that those belonging to the higher
ircome group, they will have to save
now additional Rs. 10,000 for getting
the same benefit as they are getting
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today. The relief in the personal in-
come-tax is much less than what was
demanded and was actually desired.
There should be no income-tax up 10
an annual income of Rs. 30.000 ond
in the case of a family in which
only one membper is earning. Derson-
ally I feel that the limit should be
Rs. 50,000, For getting a celief of
Rs. 10,000 the taxpayers will now
have to deposit Rs. 50,000 in the
savings schemes accounts .nd thal
too at a lower rate of interest. It
will most certainly result in the
evasion of tax and that is what the
governiment is encouraging the peovle
to do.

Sir, the budget pre-determines the
overall cconomic growth rate by about
1.5 per cent but the coming monscon
alone will decide the fate of ths
growth. So, this pre-determiratinn is
nothing but pure speculation. No in-
crease in the cost of fertilisers means
that the Government will e giving
more subsidy on that account. This
will provide relief to only rick far-
mers and not to the poor farmers.

Sir, I entirely agree -with Shri
Mohii Sen. the General Secrstary of

the United Communist Partvy of
India when bhe e ther ... the
Central Budget ig  anotaer "ior oy
the Natioral Front  Goegr ome

against the nation.”

Whereas T generally agree witn
the increase of 14.2 per cent in the
Central Plar outlay for TN

-

vear, I am: sorry to note that in
the case of the non-Plan  expen.ii-
fure, the Budget estimate for the
next year provides for Rs - 81315
crores against this yeor's  rovised
astimate of Rs. 59.200 crores. It
means. not only there will he no

economy in the non-vlan
ture of the Government bvt, on the

e ndis

contrary, the expenditure will he
much more. It will be up by Rs.
5.295 crores. In fact, the revised

estimate for the next year may
show a further increase of a few
thousand crores of rTupees in the
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non-Plan expenditure. This, I am in-
clineg to call as ‘bad fiscal manage-
ment’. As it is bound to increase
the proposed deficit in the next

year's Budget. It is bad manage-
ment.

Increase in the non-Plan expenii-
ture coupled with the new taxation
measures will definitely result n
increase in the prices of essential
commodities.

This Budget has no  proposal to
reduce the regional  disparities
Therefore, the backwardness of tihe

different regions will continue. The
Budget is most certainly going tc
result in a lower growth rate and

that is why I fing iy entiely against
the interests of the nation. There is
a provision of Rs. 1,000 crores only
for waiving the farmers’' loans, up to
Rs. 10,000, More than Rs. 13,000
crores are, in fact, needed to meet
this commifment of the Government.
But the Government does not seem
to be serious in honouring its own
rommitment made to the people ol
this country. The Government is
only trying to befool the people of

this country, befool the farmers,
whose votes it has neticd  through
false promises. And what will be

the result?> Very soon, you will find
the farmers revolting against the
Government.

Shri Jyoti Basu first called it ‘a
progressive Budget’, but within 24
hours, he urged the Finance Minis-
ter to reconsider the hike in the
prices of petroleum products. Some
ronstituents ot the Left Front Gove
ernment in West Bengal have also
called the Budget ‘inflationary and
anti-people’. The C.P.I.(M) Polit-
buro has also criticised the Govern-
ment for the hike in petrol and
diesel prices and the steep rise in
the postal rates, which are going to

add to the burden of the already
hurdened people.

Shri Sharad Joshi, the 1leader oI
the Shetkari Sanghatana, and a
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friend of Mr. ¥. P. Singh, the Prime
Minigter, has described the Budget
as ‘too little and too clumsy’. He
also added that the farmers all c¢ver
the country were seriously disappoin-
ted “with the loan waiver schems.
Even the Presldent of the Bharativa
Janata Party, Shri L. K. Advani. hus
reacted to the budget by saying that
the Finance Minjster has let down

the people. The BJP leaders, like
Shri Madan ILal ‘Khurana. have
called it an anti-people and anii-

middle class budget.

No new duty on low speed diesel
and kerosene is a mere eyewash
compared with the additional heavy
duty of Rs. 836 crores on petro-pro-
ducts, a hike of Rs. 1500 crores in
railway ang telecom, charges

new taxes tfo the tune of Rs,
crores.

and

2000

Ags rgeards the electoral plcdge ot
the National Front Government for
allocating its 50 per cent resourcos
for the rural sector. the Finance
Minister has already ocraitiod i
the budgetary allocation for ihe
rural sector fromx the Cenfral Plun
in 1988-89 was as much as 44.8 per
cent and for the year 1990-91 this
allocation has been kept at 49 per
cenl. Thus not much change is
going to be there and the situation
will remain practically the same
Moreover, a bad monsoon may even
reduce the agricultural production.

As regards the increase o1 Rs.
1,500 crores in the oallocnt’ ~  for
defence. no true Indian wil" g lpn
due to the present danger to the
security and integrity of the country
trom across the border. fn this con-
nection, I hail the announcement of
the Prime Minister that India wonld
also go nuclear if Pakistan is able
to become a nuclear power. In this
House. sog many times :n -%. .~st, T
had requested the Government to
develop nuclear weapons for our own
defence. Also due care should be
taken of the security environment.
Twenty-two divisions of the Pakis-
tan army are at present deployed on
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the Indo-Pak border. We must be
told of the strength of our own army
on the border and what it should be
to ensure proper defence of the
country.

It is obvious that the budget does
not reflect any new fiscal policy of
this Government. It is merely a bure-
aucratic exeftise which is going to
compel the Government to borrow
more from other countries as well
as from the internal market. Thus
the debt burden, of which the mem-
bers of this Government have been
talking day in and day out and blam-
ing the Congress Government it is
going to be more rather than less.
The Finance Minister himself has
said, I quote:

“I have taken a credit of Rs.
8,000 crores on account of market
borrowings as against Rs. 7400
crores in the currefit year. Exter-
nal assistance net of repayment
is expected to be of the order of
Rs. 4327 crores in the next year as
against Rs. 3901 crores in the
current year.”

So, Sir, from the budget it is clear
that our new Government is going
to spend more than the previous
Government. Yet, it is not going to
boost either agricultural or industrial
production. It is not going to create
more job opportunities to confain
the uremployment ‘problem: It is
only going to make things, especi-
ally the essential commodities. dearer
for the common people, It is going
to add to the gebt of the Govern-
ment by borrowing more from the
external as well as {fifernal markets.
Also it is going to incease the non-
Plan expenditure of the Govern-
ment. This Budget, therefore, cannot
check inflation.

The Budget does not promise anv-
thing for the working class. The
Government says that it will >ring
forth suitable legislation to ensure
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the participation of workers in men-
agement. But we all know that it is
only a tall talk, Mke the tall talk of
providing in the Constitution the
citizen’s right to ‘work. If you cannot
actually provide work to the citizens
or in lieu thereof you cannot pay
adequate unemployment allowance
to your citizens, then what is the
fun in providing the right to work
in the Constitution?

Sir, in the Budget, there {is no
promise that full social and economic
justice will be provided to the work-
ing people. As regards the working
millions, the Government of India
has not assured them that it will
formulate and implement a mnational
wage policy so that the present dis-
parities in -wages may be dispensed
with. It is not said that. pending the
formulation of such a national wage
policy, it will give to the workers at
least a national formula for dear-
ness allowance.

Sir, the Government has disap-
pointed the Government employees
by not saying that it will pgrant
minimum bonus at fle rate of 9.33
per cent. In this cunnection it is note
worthy that +when on 20th March,
1990, the press reporters asked the
Finance Secretary and the Secretary
(Expenditure) why in the Budget
provision for DA was absent, their
reply was that thereby the Finance
Ministry would be able to put pres-
sure on the concerned Ministries to
cut their unnecessary expenses.

Sir, I demand that announcement
regarding national wage policy and
pending that, of the national formula
for dearness allowance should be
made forthwith. Also I demand pay-
ment of a minimum bonus to all
Government employees at fthe rate
of 8.33 per cent. I alsp want t; know
it the Government is going to ensure
workers’ participation in manage-
ment, how it is going to provide for
the participation of Government
employees in administration? They
are also wage earners and in certain
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States Class III and IV  employees
have been granted trade union rights.
So if the Government is serious, it
must also consider this ascept of the
problem that they have to do justice
10 the Government employees.

Sir, I also demand that the retire-
ment age of all Government em-
ployees should now be 62 years. You
will ask why? There was a time
when our average life span was
24 years, At that time the retire-
ment age was 55 years. Today the
average life expectancy is 54 or 5b
years. Moreover, the Government il-
self nas increased the recruitment
age for different services upto 30
years and in the case of the Sche-
duleq Castes and -Scheduled Trihes
even upfo 35 years. The pension that
it pays is 33/66. Unless one puts in
33 years of service, he is not zoilng
to get full pensionary benefits There-
fore, it becomes necessary that tihe
retirement age of the Government
employees, both Central Government
employees and State Governunent
employees, should” be increased to 62
years,

In the end, I also demand that alf
the anti-poverty schemes and all
the employment-oriented jschemes of
the previous Government must be
pursued most vigorously. Otherwise
there will be chags in the country, we
will not be able to throw out poverty
from the country and we will not
be able to improve the living 'stan-
dards of our people,

Thank you, Sir.

THE VICE-CHAIRMAN (DR. G.
VIJAYA MOHAN REDDY): Dr.
Yelamanchili Sivaji. Fifteen minutes,
please.

DR. YELAMANCHILI SIVAJI

(Andhra Pradesh): Sir, I con-
gratulate the honourable Finance
Minister for presenting the present

budget in the present circumstan-
ces, As you are aware, last yeat's
budget deficit, though estimated to
be Rs, 17,206 ciores, ehded up at
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Rs. 11,750 crores, and while the an-
nual growth rate in the tax revenue
for the last decade was 17.1 per cent,
the revenue expénditure exceeded
the tax revenue at the rate of 18.4
per cenf., Therefore, there is no other
go except to be a little hard and
harsh. But at the same time, Prof.
Dandavate promised that he will see
to it that the estimated budget de-
ficit will not cross Rs. 7,206 crores.
I hope necesary steps will be taken
in this regard.

Sir, 1 congratulate the Government
for fulfilling the promise of the elec-
tion manifesto, by including in this
budget, debt relief up to Rs. 10,000
to all the farmers—whether it is
small, marginal or whatever it is,
irrespective of the holding. As you
are aware, Sir, agriculture nowsudays
is not traditional agriculture. Now it
is modren agriculture which demands
more expenditure, more inputs, more
investment, more capital.”At the same
time financial institutions are demand-
ing about 14 per cent interset on loans
and, at this rate, within three to four
years even the Usurious Loans Act
will become irrelevant as for as the
interest component on loans from
financial jnstitutions to the agricul-
tural sector is concerned.

\

As vou are aware, for quite a long
time the interest rate on loans to the
farming community used to be only
0.5 per cent per month. and it was
compounded in three years nr so.
But now a days the banking sector is
behaving like a kabuliwallah and
charging interest at the rate of 14
per cent the penal rate of interest
being compounded every three months.
With  these rateg oOf interest
and with natural calamities arouna
the corner each and every years, it
is not possible for the farming com-
munity to repay such huge amounts
by way of interest etc.

Since the 5th century B. C. there
were concessions given to the farm-
ing community in this country. Whe-
ther it was the colonial government
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or government of kings and others,
there was some relief or other given
to the farming community whenever
cammities took place. In; kautilya’s
Artha Shastra, in the Manu Smriti,
even in the koran and the Bible.
there is mentioa abou! relief io the
farming comimmunity. The Moghuls
also used to announce some relief
to the farming community.In the time
of the East India Company, during
1792 A. D., there was a devastating
tamine throughout the country and
so they framed a Famine Code to
give some relief to the farming com-
munity. As you know, Sir, in 1874
there was the Deccan agriculturists
Loun Act by which, especially in the
comvosite Madrag State, some relief
was being given to the farming com-
munity there. In 1904 there was the
Co—operative Credit Society Act, and
in 1918 the Serf protection Act was
enacted, and in 1934 this Act was
amended. In kanishka's time not
only was debt relief to farmers an-
nounced but at the same time in
addition. to that 1 crore of ploughs
anc other agricultural implements
were imported. Not only ploughts but
also bullocks and ploughing oxen were
imported. Seeds were got from: far
away places to see that the farming
community would be reinstated once
again free of cost so that they ~ouid
engage themselves in livelihood.

During 1930s when the (ireat De-
pression was there, the late Raj-
2opalachari in the composite Madr
as State appointed one Mr. Swami-
nathan _ the Chief Secretary of the
composite Madras State to have an
in-depth study about the indebted-
ness among the rural folk and far-
ming community, Mr, Swamina-
than mentioned in his report that the
Indian farming community is borco
in debt, lives in debt and dies in
debt warrant on his life. This was the
deb; warrant on his life. This was the
report of late Swaminathan. So, Raj-
gopalachari, depending upon Mr.
Swaminathan’s report. ‘n 1987 en-
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acted a law catled the Agricullurists’
Debt Relief Act, ang i was in vogus
for some time in the composite
Madras Stale including Andhra
Pradesh, Karnataka, Tamil Nadu
and parts of kerala.

During 1930s when the Great De-
pression was there not only hers
out also elsewhere all over the world
including the USA, there was dis-
partity in the prices. in the input
price as well as the output price.
There was a gap in the cost of pro-
duction and the cost of realisation.
So, Mr. Roosevelt, the then Presi-
dent of the USA, enacted a law and
spent a huge amount, $70 crores oa
spoiling or devastating the  cash
crops in that country so that the
prices are maintained. Likewise he
spent crores of dollars to save the
farming community. But in this coun-
try no Roosevelt is there, nobody is
there to protect the farming commau-
nity. At least I am happy that this
Government came out with a proposal
to give debt relief.

I would like to add that there is a
mention in the Finance Minister’s
speech that wilful defaulters will be
eliminated. Sir, as you know, if this
goes, if the wilful defaulter provision
is there, I don’t think that it is going
to give any benefit to the farming
communiy. It gives enormous discre-
tionary power to the lower level offi-
cials, The bank officials, as yau know,
in the present system are corrupt, and
even for securing a loan the farming
community is feeling hardship. If Lhe
discretionary™ power is left with the
lowest level official, if enormous powers
are given to him corruption will go
on and the debt relief is not going te
Benefit the farmers as far as Ybanks
are concerned. So, I would like to
suggest to the Minister that in the
final reading at least let him dJelete
the term “wilful defaulters.” Let there
be a blanket debf relief to the farming
community. No farmer willingly or un-
willingly wants to be a defaulfer
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‘Unless the conditions - are beyond his
control,- he cannot be. a defaulter. So
that “wilful defaulter” <€lause should
be deleted.

As soon as the V, P. Singh Govern-
ment took over, Mr. V. P. Singh went
on the TV and the radio and announ-
cec that the National Front Govern-
ment is committed to give debt relief
to the farming community. Fortunately

! the Governents, including those in
the Congress-ruled States, announced
suo motu just lik= in auction platforms.
“Our is Rs. 12,000, ours is Rs. 13,000.”
Some ciher State annonced Rs. 15,000.
Fach State Government announced,
“We are going to implement debt
reliv’. So, ultimately the election took
place. But now the Governments in
States like Andhra Pradesh and Kar-
nataka ave coming out with g slogan,
“it is ihe responsibility of the Union
Government. We are not going o im-
plement It even for the co-operative
sector. If the Central Government
wants to waive it. let it waive it. We
are not here to support you.”
They is the statement the Conrgess
peonle are zisking in the Congress-
ruled Slzles likez Andhra Pradesh and
Kiurainaka, Wkhat I would sugegest 1o
the Congress prenle in the
Cogress-ruled States is that they
should not quarrel on whg should bear
the burdrn, whether it is to be borne
by the Union Government alone or
hag to he shareg by the State Govern-
ment. Yet them join the national
mainstrezm and share some burden.
As far as the natural calamities and
happenings in Guntur and Prakasam—
where more than 49 cotion growers
ha cemmitted suicide—are cocerned.
I would suggest that irrespective of
Re. 100100 limit, the Government
should take couragas in their pends and
sea that complete reliet is given to
the cettan growers in thase two dis-
irirts,
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SHR] S. K, T. RAMACHANDRAN:
Mr. Vice-Chairman, Sir, I am very
much grateful to you for providing me
this opportunity to make my observa-
tions on the Budget presented by the
National Front Government. 1 was a
worker under t{he great leader, Kam-
raj. He was one of the architects of
modern India, His profound common-
sense and wisdom helped the nalion on
so many occasions, He used to say,
“that it is not a question of who rules
the country; but the guesticn is how
we are ruled.” So, whenevar we assess
or whenever we make an assessment
of certain things, we should not be
carrieg away by emotion, We should
be carrieq away only by reason. If
we think as to who rules the country,
then our observations will become
biased. So, insteag of assessing the
persons who produce the pudget or
who Tun the Jjoverament we should
consider the budget or we should cri-
ticise the budget or we should analyse
the budget on its own merits. Sir,
Mr, Dandavate s a professor. The
whole nation expected from him a lot.
He tried to rconceive and brought
forth nothing. He produced this
Budget, but it faileq to have any ob-
jective. They saig So many things
about the right io work. But here it
is a myth as far ag job provision is
concerned. The Budget has failed in
its objective to provide employment.
Job provision {s a myth. The Budget
is devoid of any radical changes in the
fiscal and economic policieg pursued
so far. Prices would rise as a result
of the Budget ang there woulq be
price-hike, They said, they posed and
they gave an impression in their Mani.
festo ang in their deliberations that
they would heip the poor, and they
would rescue the poor Indian from
poverty, And moreover they were
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posing as if they were the only Chama.
pions of the cause of the poor people,
specially the agriculturists, What is
given to the agriculiurists? The Budget
provision, is Rs. 1000 crores for loan
waiver, Yes, noy let ug take the case
of loan waiver. Only one thousand
croreg of rupees haye been carmarked
for this purpose. Their own estimate
of the outstanding lcan arrears cf far-
mers ig about Rs, 14,000 crores, When
Rs. 14,000 crores js the amount of
outstanding arrears ard if they pro-
vide only Rs. 1,000 crores, how is it
sufficient? Is it not cheating? Drces it
not tantamount to decepticn as far as
the poor agriculturists are concéerned?
Now, let us take it in the other way
also. Yes one thousang crores of
rupees have been provideq for this
purpose, I am sure it is not sufficient.
Not only that. It is not going to reach
those Who are in need of it. They
are putting 5 rider tp it. The wiltul
defaulters will not have this benefit.
Who is to decide a wilful defaulter?
What js the norm given {o find out
the wilful defaulter? I fear, my ap-
prehension is that the poor agricul-
turist, the poor farmer is at the mercy
of the bureaucrats, This will give room
for corruption, To get a certlificate
that he i npot a wilful defaulter, he
has to grease the palms of those who
are concerned. Otherwise, he cannot
get it. We kpoy that corruption is
rampant in our society, That will play
a vital role here also. 8o, really this
is not going to benefit the agriculturists
much. Yes, they have provided one
thousand crores of rupees for waiving
the loans of the agriculturists But
there ave millions of agriculturists
who ars not eligible to get loans in
the banks or anywhere else from the
Government jnstitutions. What gbout
them? They have never secured any
loan from any of these institutions.
Only because they did not borrow
from the Government are they to be
deprived of the privilege which the
Government wants to extend» Will
the Government come forward and
provide something to those good far-
mers who never dependeqg upon these
institutions for loans? And, there
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might have been farmers who would
have secured loans from Government
institutions  or through banks and
they woulg have paig bick regularly
their jnstalments, Will the Govern-
ment comg forward to pay them some-
thing, give them some incentive by
way of a reward or g prize? Unless
that aspect is viewed Ly the Govern-
ment, there ig no legitimate parity in
this, The agriculturists who have
taken loans are alone benefited. But
what about the landless poor people?
What about the small land owners?
They are really suffering, They are
not eligible to get loans from any of
these institutions, So, they are thrown
at the mercy of moneylenders, un-
authoriseq moneylenders. Do you
know the rate of interest that they are
being charged? When government is
issuing loans fo these farmers at the
rate of 12 per cent or 10 per cent or
14 per cent, these farmers are getting
loans from the moneylenders at 60
per cent or 120 per cent rate of in-
terest,

Mr, Vice-Chairman, Sir, I think, you
came from an agriculturist family, you
may also be coming from a rural area.
How these landlesg labourers and poor
agriculturists are being squeezed. You
know. During ithe time of ploughing,
during the time of agricultural season,
if they want money, they have to reach
out to these moneylenders whg are
heartless, Their botheration is only
money, to accumulate money. They
do not have heart, They do pot have
sympathy. They do not bave any
virtue, Accumulation ang accumula-
tion of money js their only aim. With
that end in view, when they are tio
lend Rs. 100 they give only Rs. 90, and
if they lend Rs. 1000, they give only
Rs 900, Thep they charge interest for
the full amount of Rs. 100 or Rs, 1000,
as the case may be, ang not for Rs. 90
or Rs. 900 which they actually lend
at the rate of 5 per cent or 10 per cent
per month,

Every month the poOr agriculturist
has to pay this money. Otherwise at
the time of harvest these money-
lenders would go to the farmerg to
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the dues with accumulatey hurden of
interest ang the yrincinal gnd the poor
agriculturist has to put up a poor face
before him. Reckless they  are.
Heartless they are. They would
plunder the whole harvesi ang let the
farmers starve. When I gay this, our
Ministers or Members from the Trea-
sury Benches may say, oh! you ruled
the couniry for the past 42 years. What
do you say about this? You see, the
Government during the past 42 years
has dope so much for this country.
In spite of that, we are not able to
eradicate all the evils from the coun-
try. Still, the successive Congress
Governments, in the past forty-two
years, have done immensg service 10
the people of India.

India is the most populous demo-
cracy in the world where the people
enjoy the fullest freedom ang the
fullest liberty. Ngo couniry in the
world can challenge India in regard to
its demccralic functioning ang as to
the sustenance of democracy. In this
Fouse, yesterday, I told the Prime
Minjster on his face ‘You bave no
right to ialg about ug; we do not have
o learn anything [rom yoy because
you are a defector’. I have got the
right to question the number gne per-
son in the country on his face, In no
other couniry in {he world 5 pcrson, a
citizen, will have guch a right. In this
country, one has the fullest freedom
{0 guestion the Prime Minister and
the other Ministers. We can even
question the President. This is the
type of democracy syve are having. We
have {he fullesy liberfy tp speak and
to write whatever we wan!, Not only
that, We are having a very good
judicial system, Hundreds of crimi-
nals may be let off, but not a single
innocent person will be  punished.
Most of the criminals, taking ad-
vanfage of {he loopholes in the law,
escape. But as I sdid ‘not a gingle
innocent person will ho punished.

Sir, in ihe last forty-lwo years, tre-
mendous progress hag been  made.
Chian’s per capita Incomu Is now 340

{ RAJYA SABHA]

1990-91 340

dollars. We have also caught up with
China and our per capitqg income is
now op par with that of China. Scme
years ago, the position was different.
We were very much below, compared
with China. We are now on par with
China.

The friends on {he other side as well
as the Prime Minister and the Finance
Minister were shouiing at the house-
tops. I think, euphoria hag gone into
their heuds, They saw two suns in
the sky. They did not realise what
they were saying. They qid not
understand the implications of their
words. They were shouting, They
were saying that tha colfers were
empty, and India was in a debl burden,
etc, You say that you have inheriled
many legacies fraa the erstwhile
Government, You say you have In-
heriteq inflation , Yoy say you have
inherited price rise. You have in-
herited Kashmir. You have inheriied
Punjab. You have insheriteg this and
that, My dear gentlemo.n‘ when you
say all these things, dc you alfo, at
the same time, think of the other in-
herilances which you have from the
erstwhile Governmeni? Plegse ihink
about that also, what all you have in-
herited, Yoy have inkerited a great
democracy of which you should feel
proud. We have conducted many fair
elections. No other country in the
world can poast of so many such fair
elections, Not only thal. We are a
multi-racijal and a multilingual society
ang we have the fullest fecedom, We
have taken India to greai heighis. I
want to pose this quosiion, You say
you have inherited the dehil hurden.
You say yo uhave inherileq this and -~
that. Buf you have iailed fo find
the truth, or, you have failed to tell
the truth, Please allow your con-
science to speak, It will tell the truth.
But if you give freedom to your
tongue, it will gay something else.

Gentlemen have you not inherited
an annual production of 172 million
tonnes of foodgrains in India, What
was the annual productiop of food-
graing ip 19479 Tt wag kelow 50 mil-
lion tonnes and threefold we have
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increaseg it. What have we inheritea
from the British, when we got inde-
pendence? We had no technology, no
knowhow, no means to tap resources.
For everything we naq to depend upon
foreign countries, Wity such an in-
heritance, with such a handicap we
were able to levelop the couniry and
today our country is not only rateq as
a developing country but it is reach-
ing a stage of developed countries.
How many industries, how many irri-
gation dams qid yoy inherit in 19477
Was there any big industry in India?
How many large industries have you
now? Are you not proud of our sieel
industries which are corsidered to be

onc of the largest steel industries in
the whole world? Bhilai, Durgapur,
Rourkela, so many sieel plonts are
there. Are you 1,0t proug of our fertilj-
zer industries? In 1947 could you point
out any fertilizer industry existing in
India? Now how many fertilizer in-
dustries do we have? But for these
fertilizer industries we had to imnport’
every graip of fertiilzer from outside.
Noys only g fraction of it we import.
Everything is produced indigenously.
Do you know that we produce urea
not only from napatha, not only from
other chemicalg put from coal also.
How many of you know about this?
We produce urea from coal. In Rama-
gundam and in Talcher from black
diamong we are producing white ferti-

lizer. Not only that, no where in the
world we are having such a big ferti-
lizer industry. We 47 producing ferli-
lizer from gas also. For tho past five
years fertilizer industrieg were coming
up like anything. Are you a real lover
of agriculturists, are you going 1o help
the agriculturists? This is a mere eye-
wash, You are shedding crocodile
tears. In your budget or in the Fighth
Five Year Plan you have not put even
a single fertilizer industry. If you do
not have p new fertilizer industry
now, there is going to be g shortage of
fertilizer in another threaz or four
years ang then you will have t{o im-
port it. You do not have any long-
term mission. You wang short-cut rc-
sults, short-term results. It only
proves that you 4o not have any
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imagination. Then yoy are boasting
that you have waivea oifi loans lo
the extent of Rs. 1000 creres. Threugh
lett hand you give ang through right
hand you take. My friends Tindiva-
nam Venkaframap and Viduthelai
Virumbi can inderstand what 1 say.
If you give through 1ight hand it is
a virtue, but this Government gives
through leff hand. Whaa you use
your right hand, your punch will be
much stronger, but when you use your
left hand your punch is not so sirorg.

SHRI S. VIDUTHALAI VIRUMBI
(Tamil Nadu): He is a left-haader,

SHRI S, K, T, RAMACHANDRAN.
Yes, for you I am 5 left-hander be-
cause you are my friend. I am g left-
hander for you. Yoy are a rignt re-
actionary, yoy are from a chauvinistic
party which ig doing anything to have
power.

Not only that, you have come to
power in Tamil Nadu by accident. By
geiling 30 per ceni voles, you have
come to power ther2.

SHRI TINDIVANAM G. VENKAT-
RAMAN (Tamil Nadu). aAre we dis-
cussing the Budzet or assessing what
is happening in Tamil Nadu, (Inier-
ruptions)

THE VICE-CHAIEMAN (DR. .
VIJAYA MOHAN REDDY). plcase
confine yourself t; the Budgetf.

SHRI 8. K. T, RAMACHANDRAN.
I was gning on the right track, My
friends distracted me. I am very glad
that at least {hrec of my friends are
here, 1 just wantej (o inspire them.
My, Venkalramapn ways talking. Sc to
invile pis attention, 1 giid thal,

Have this Governmert rot inherifed
the treng of acceloratleg rate of growlh
of exports? Formerly, {en vears back,
we exporteq to the luns of  about
Rs. 230 crores, Now {he growlp ha®
reached the level of Rs. 25.000 crores.
So there has been {gn 1o fifteen timces
increase. Not only that, the trade defi-
cit is also gradually de-lining. If my
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friends woulg kindly think of the year
1947, we could nct export anything
because we dig not have the know-
how, we did not phave the technology.
We did not have any indusiry, How
could you export? Huw could
we get into the world market
because we did rnot have the combpe-
titive strengtp to compete with werld
powers? They were industrialised,
they were advaaced. They were at
the top of the world, We were at the
bottom. Through courage, wisdom
and by the gagacily of our great lead-
ers the ship of India has peen brought
to this stage. Are youy not proud of
this? Shoulg you not congratulate us
for this? But we do not expect your
congratulations, At least don’t con-
demn us, When yoy see the dark side,
You see the bright side also. You
should see how in the past 42 years,
from scrap India has been constructed
into g big palace, Havz yoy not in-
heriteq a faster growth in the indigen-
ous production of petroleum products?
After all we were preducing pot even
8 million tonneg in 1950. Now our
production of petroleum products has
reacheq 30 million tonnes. You should
see how much we have improved. Are
You not proud of your ONGC? Are you
not proud of your NTPC? Are you
not proug of your long stretches of
roads? Our railway system js cne of
the largesi in the waole world. FHow
much we have developed our Army!
How much we have developeg our Air
Force! How much we have developed

our Navy! Pakistay was thinking of
waging its tail o attack India. But
what has happeaeg today? Now our

Prime Minister, who is also the Def-
ence Minister, says...

DR. R. X. PODDAR (West Bengal):
How is all this relevant to the Budgel?

SHRI S, K. T RAMACHANDRAN:
Every thing is relevant 1o the Budget,
Now the Prime Minister, who is also
the Defence Minister, is saying thal
India is preparady to meet any chal
lenge, Who is responsible for this

[ RAJYA SABHA]

199091 344
preparedness? You say that you have
inheriteg bad legacies. ginister legacies
from us. I say that 90 per cent of the
legacieg are on the brighter cide. But
your blind vision has darkeneq your
sight ang you cannot see the iruth, I
am a disciple of Kamrai. [ am a strong
votary of that great leader. I can meet
any challenge, Whe;; you come across
anything ,yoy should not be biased,
Yoy should not be carried away hy
parochialism, you shoulg not be car-
ried away by chauvinism, You should
always think of the couniry and you
shoulq feel that youy are Indian first
and Indian last. 1f you think other-
wise, you cannot iind the truth. So,
these people say that they have in-
herited inflation, thai they have inheri-
ted this ang that. But at he same
time, they have forgolten that they
have jnheriteg all these great things,
all these great virtu2s and great ac-
complishments. How co'1ld we sur-
vive as the greatest nation in the worlg
without them? '

6.00 p.M,

My dear friends, what was the stage
of your grandfathers? How did they
live then and how dn you live now?
What is the difference that has been
made in the past 4 years? It was only
because of our erstwhile Goverrment
that we could reach this stage.

This Govermnent, which poses to be
a great lover of the agriculturists, are
giving them something with the left
hand and axing and taxing and taking
away everything from them wity the
right hand. The only thing they pose
is about the waiver of loans, But what
about other itemg like fertilizer sub-
sidy? During our regime the poor
agriculturists were given fertilizer sub-
sidy to the tunz of Rs. 4,000 crores
every year.Our iriend. Mr. Das Gupta
is here. Heis a communist. At least he
shouly appreciate it that every yeer
we used to provide Rs. 4,000 crores as
subsidy on fertilizers, But the Corng-
ress people never made big postures
and said that we have done this and
that, In fact, we were providing,
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every year, Rs, 3,000 crores ag food
subsidy for the poor people of India.
Then, there was this fertilizer subsidy
of Rs. 4,000 croreg every vear, If you
calculate this, at least, you will see
how many crores we used to spend
for the poor every year. But now they
have reduceg this. The fertilizer sub-
sidy proposed for 1950-91 is Rs. 4,160
crores whereas last year it was
Rs. 4,852 crores. Now, is it not a
shame on their part? Under this head
alone they have saved Rs. 700 crores.
At whose cost? At the cost of the
poor agriculturist. They took away
Rs. 700 crores from this head with the
left hand. Now, how are you going
to support this?

Now, with regard to water resources,
water is the most important thing. We
want more dams, we want more irri-
gational facilities. Is this not the time
to increase allocation for water re-
sources? Mr, Vice-Chairman_ you come
from an agricultural State. Won't you
agree with me? But what hanpened in
this budget? Last year, the allocation
for water resources was Rs. 312 crores
but this year they have provided only
Rs. 304 crores. So, from water re-
sources—which is an important item
ang by which the agriculturists get
benefit—they have taken away some 10
to 15 crores of rup:zes,

Last year, for energy we provided
Rs, 318 crores. This year they are
allocating only Rs. 288 crores. This ic
one thing which benefits the agricul-
turists but here also they are giving a
below to the agriculturists and, at the
same time, they are saying that they
are doing great things for the agricultu-
rists,. They are saving that  they
have provided 49 to 50 per cent of
the budget for the agriculturalsector.
We had crossed 50 per cent during our
regime. We are the saviours of the
agriculturists. We are always having
only the poor and the downtrodden in
our mind. We will never do anything
for political purposes. You are hypo-
crites, You say something angq do
something else.
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You say that yoy are going to Save
the country. Now Kashmir is burning,
Punjab is burning, To save Kash
mir you have put a Minister
thoroughly incharge of it, Mr,
George  Fernandes. When Rome
was burning, what was Nero doing?
He went to Goa to topple the Govern-
meat there. Are you not ashamed of
this Government? I say they are not
only seeing two suns in the sky, but—
they are wonderful fellows—they have
iwo protem speakers jn a small, petty
State. These DMK people who have
assassinated democracy in Pondicherry
wity, the help of the National Front
Governor, come here and boast
themselves as great fighters of free-
dom. I challenge. Only Congress can
ever save India and solve any problem,

I say. Your days are numbered.
History will repeat itself. You know
what happened to Janata, It was
there only for two-apd-a-half years,
You will be crushed by your own
weight. This is my prophecy, A sop
of Kamraj will nevar give a false pro-
phecy. Yoy are going to meet your
end very SOon.

Thank you.

SHRI S. VIDUTHALA] VIRUMBI:
Mr. Vice-Chairman, 8ir, I thank you
for having given me the opportunity
to speak on this Budget. (Interrup-
tions)

Sir, my hon, friend concluding his
speech, said that the days of the
National Front Government are num-
bered. I want to tell our colleague
that actually our steps are measured.
Therefore, you cannot play as you
think, The Government will last till
such time the people think that it is
working for them,

Regarding the Budget, there is a
sharp difference between the previous
budgets submitted by the Congress
Party ang this one. 1 support this
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Budget. For example, [ tcll you the
" difference between the vrevious onc
and the curfent cne, To reduce the
deficit financing they used to credil
oil surplus in the revenue account as
if it is not to be redaid, I ou go
through the preseat Budget. yoy will
fing that it is in {he capital account.
From this we can find cul the sharp
difference with which the Budael ac
tuaily has been prenared. When they
pul oil surplus §n the révenue uceount,
they thought that other peuple might
not he aware of that. But in politics
the {rick of the trade everybo:'y knows,
Now whalever deficit is going 1o ac-
crue it has been clearly shown in the
Budget itseif,

Why docs the deficit come? From
1580-81 to the current wyezar the tax
revenue actually increased annually
by 17 per cent while the revenue ex-
penditure increased annuaily by 18.4
" per cent, That is, when the tax

revenue increaseq by 17 per cent and

the expenditure oy 18.4 per cent, this
ts due to so manv facters. May bs
non-plan expenditure has increased
becouse money supply has been in-
creased. When the money supply has
beep increased, it means inflalion is
going up, When ‘nftation is going up.
we haveto give dearness allowanso.

What is the dearness allowance? It is
. nothing but a device to protect the

real income from eroding by the price
hike, When we give the earness
allowance, automsatically again  the
money supply will increase in *he
market, Then inflation gocs up and it
becomes a vicipus circle, Therefore,
because of this policy the previous
Government was unabla jo cury ihe
revenue expenditure and the non-plan
cxpenditure deficit has mounied 1in
nearly Rs. 13,000 crorez. Where would
it go? For that we will have to wait
for one year, hup 1 hupe that would
not be repeateq thig yoor,

Now, where does the external value
of the Rupee stand? If my memory
is correet, within tbe ihree years the
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exterpal value of the Rupee has gone
down severely., When we comvpare it
in terms of the American Dollar. it has
been reduced by 25 per cent.”Against
the British Sterling our Indian Rupee’s
value has been reduceg by 36 per cent
during the same period. When we
compate it with the German Deutsch-
mark, it ig reduceq by 45 per coepnt.
Against the Japanese Yen the exlernal
valye of the Rupee has been reduced
by 52 per cent. This shows the
management of the economy during
lhe previous regime. Now, we have
to redeem ourselveg from this situation,
It is not an easy job. The Finance
Minisier has to do his work, cxerf his
energy from dawn 1o dusk.,
Otherwise what I feel is we may reach
ihe gloomy days from which it may
Lo very difficult to come out. We 1nay
be like one of the Latin  American
countries. Fortunately, people under-
stood this and changed the Govern-
ment. He says he is the disciple of
kamaraj. Kamaraj was a very noble
man. He was respected by all irres-
pective of the party to which one he-
longed. According to me esteemed
Kamaraj died because of the Emer-
gency excesses. During his last days
he felt too much those things and
was unable to bear tkem, (Interrup-
tions)

Now, I come to the problems of

my State. Out of the excise duties,
the States may get Rs. 173 croreg
extra py devolution. But I want to

tell one thing. These Rs. 173 crores
which the States will be getting out
of the excise duties will be offset by
reduction in the Income-tax. There-
tore, as far as the State Exchequer
is concerned, there would not be any
Lenefit from this Budget. Therefore,
I would request the Finance Minis-
ter that the devolution fromy the ex-
cisc duties to the States should be
increased be 5 per cent to 50 per cent
from the present 45 per cent. In that
case ‘we may get some henefit. Other-
wise it will be offset.

_As far as Tamil
ned, percentage of

Nadu is concer-
investment on
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industry by the Centre in Tamil
Nadu is 4.2 perzent while the all
India average, if my memory is cor-
rect is 7 per cent. What 1 want 1o
emphasise is that you should invest
more money in Tamil Nadu to offset
this imbalance.

Regarding the Defence Budget in-
crease, I agree with the increase con-
sidering the situaiion prevailing in
India. As far as the Director General
of Supplies and Disposals is concer-
ned, I want to tell one thing with
anguish that they purchase items from:
the small scale industries din South
India only to the extent of 4.2 per
cent or 4.5 per cenf. They actually
concentrate their purchases ‘only in
the North India. They totally negiect
North East India and South India. I
want to express my concern through
the Finance Minister to the depart-
ment concerned, I do not want to
blame anybody. If the purchase sys-
tem: itself is wrong, they should see
that {he system is corrected and due
share is given to South India particu-
larly to Tamil Nadu.

During the regime of Mr. Rajiv
Gandhi, this: House has passed Small
Industries Development Bank of India
Rill and” there was a provision in
that Bill “If the Industrial Develop-
ment Bank of India thinks that any
business  institution is to be taken
over in the public interest, they may
take it and integrate it with the
Small Industries Development Bank of
India .’ Through this section they
wanted to usurp the powers of the
State  Governments. I request the
Government not to do so.

The last point I want to make is
regarding excise duties in Tamil Nadu
because you have already said that
another colleague from my parly
would also speak on the General
Budget. In Tamil Nadu, wet grinder
is a good business. May be officers
. in North India may not be knowing
about wet grinder because they have
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confused wet grinder with mixie.
Mixie is an electric inbuilt mecha-
nism. Bul as far as wet grinder is
concerned, only one motor is fixed to
it and for that they are already
levying excise duty on it. After having
put the excise duty for the motor
that has been fixed to the wet grin-
der, they are levying excise duty
separately on the wet grinder. Due
to this measure more than 5000 peo-
ple will become unemployed in Tamil
Nadu. Therefore, I request the Iion.
Finance Minister to see that the ex-
cise duly on wet grinder is wuived
once for all. With these words, I
conclude. Thank you very much,

SHRI PAWAN KUMAR BANSAL
(Punjab): Mr. Vice-Chairman  Sir,
this maiden budget of the new Gov-
ernment seems to he proving right
certain apprehensions regarding its
capability in macro economic manage-
ment and the end resylt of that woaid
be that the rate and the qualily of
development would suffer.

Sir, my friend speaking from: the
other side before me as well as the

other hon. Members from that side
have talked highly of the Govern-
ment’'s steps 10 reduce the budget

deficit. Sir, sometimes statistics like
faces prove to be deceptive and that
is precisely what we have a glimpse
of if you were to have a look at the

.stated figure of deficit. It has been

made out by the hon. Finance Minis-
ter in his speech that he would cut
down the, deficit by resorting to cer-
tain  austerity measures. Sir, one
factor which oulrigiv comes te our
notice is DA, We know that one in-
stalment of DA amounts to Rs. 345
crores meaning thereby that in one
year DA instalments alone would
account for Rs. 690 crores. But ‘he
Minister wants us to believe that set-
ling aside Rs. 180 crores for the
purpose would he enough arg the
rest he would manage hy avoiding
wasteful expenditur:, by resorting to
certain savings. &i», this in facl
gives me some ~Trange sort of feeling
about the capacity of the Government
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to think realistically and<act accord-
ingly. This announcemnt of the Minis-
ter, in my opinion, is in fact an in-
dicator of a likely sharp increase in
the deficit in the days to come. The
Government have not really told us
as to what measures they are going
to take to cut down expenses. On the
contrary, what we find is that the
Central Ministers ‘¢harter special
planes to go to other States to topple
the Congress governments. If that is
the attitude, if they are on this
spending spree, I wonder from which
account they would save to make for
a big chunk of money which has to

be given in fhe form of 'dearness
allowance,

Sir, the Govenment, we find, is
Aaunting its commitment to acvord

priority to rural investment. This
must be welcomed. But again, Sir, I
find that this is a mere window=~
dressing. The s*ated 49 per cent cof
the invesfment in tiie Central Budget
for the rural sectdr is firstly less than
what was promised. It does not come
up to our expectations and secondly,
I use the words “a decéptive figure”
for the reasons that certain sectors
which are not exclusively for the
rural areas are included in this. For
instance  the outlay on electricity, on
communication etc. cannot go into
this account. And a sum of Rs. 1,000
crores set aside for debt relief and
another Rs. 4,000 crores for fertilizer
subsidy is all that the Government
comes with To us and this is again
an indication, is an evidence of the
bankruptcy Tnthe thinking ‘on the
part of the Government on economi¢
issues.

Sir. rambunctious in its victory of
sorts, the Government has again been
talking high of bringing about soma
sort of revolution in providing eme
ployment to the unemployed. This, in
my humble opinion, Sir, is taking the
poor youth, the unemployed, the de
prived sections of our soclety, up the
path of milk and honey and finally,

[ RAJYA SABHA]

199091 352

1 think the Government would leave
them high and dry. Sir, it is mere
platitudes that have been used for
the youth. It has been said that the
Government is going to make arran-
gements to provide better vocational
training and apprenticeship program-
mes. Mere promises will not suffice.
In the last four months, the Govern-
ment has not come forth with any
scheme worth its name -which could
ensure better employment to the
unemployed youth, both in the urban
areas as well as in the rural areas.
Sir, much has been tried to be made
by the Government out of its promise

[The Vice-Chairman (Dr. R, K.
Poddar) in the Chair)

to provide the right to work. This, I
musth say, iS a good measure on the
face of it. But again, it gives us a
clear indication of the muddled
thinking which is all that the Govern-
ment is giving the signs of. We have
been having contradictory statements
from the leaders of the Government
as to what they really mean by the
right of work as to what benefit an
unemployed would really get once
this provision is incorporated in the
Constitution. These are the questions
which the Government must address
itself to before it can even give a
semblance of a Government worth its
salt,

It is the middle class which is going
to suffer most heavily from the
ramifications, from the consequences,
of the Budget. A middle class office-
goer, a worker in the factory, a wor-
ker in any commercial establishment,
has to travel io his place of work.
But in doing so he will be paying
through his nose. There has heen a
sharp rise in the rail fares and the
hike in the pefrol price is beyond
what anybody expected. The inflation-
ary effect which this rise in the ad-
ministered prices would have is for
all of us to see. And the Government
takes some sort of solace in saying
that ‘it has raised the exemption limit
for income-tax, This is a specious
argument. Who is going to really
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benefit, keeping in view the inflation-
ary irends, keeping in view that the
inflation is eating into the pay-packets
of everybody? Angq then, Sir, to say
that the Budget is savings-orienteq is
again a travesty of truth is again
twisting cf facts, The cushion avail-
able for tax rebate to enable a middle
class man 1o save out of the earnings
will otherwise leave Rim under severe
economic strain, both for his day-to-

day domestic budget and for the
days after retirement.
Sir, the Government made wmuch

of its declaration to provide ration
cards tc everybody in Delhi. We all
welcome that step. But that again is
a half-hearteq step. Discrimination
has been resorted to in earmarking
the various beneficiaries for the pur-
pose of granting ration cards, ensur-
ing in the process that the dwellers
of those jhuggi-jhonpris who owe
allegiance to the Congress, who have
sympathy for the Congress, are ex
cluded form the surveys for that pur-
pose. What we really expected from
the Government was that we should
have had a greater outlay on account
of the PDS. The Government should
have announced greater subsidies o
the different State Governments to
enable them to strengthen the PDS.
In reply to our questions, we only
hear that it is for the State Govern-
ments tc do so. If it is for the State
Governments to do, what iS really
there with the Central Government
to boast of having provided food at
cheaper and subsidised rates to the
deprived sections of our society? Sir,
if we were fo go through the speech
of the hon. Finance Minister as well
as the various declarations of the
Prime Minister and other leaders of
the Government, we find that there
is total confusion in their ranks about
what the Government propose to dJc
i{n the days to come in various critical
areas concerning the nation’s life.

THE VICE-CHAIRMAN (DR. R. K.
PODDAR): Can yo: concludes in a
few minutes?
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SHRI PAWAN KUMAR BANSAL:
I will finish it in g few minutes, Sir.

THE VICE-CHAIRMAN (DR. R. K.
PODDAR): After the discussion on
the Kashmir situation is over, ycu
can speak tomorrow.

Now, the Home Minister to make a
statement on the Kashmir situation.

STATEMENT BY MINISTER
Situation in Kashmir

THE MINISTER OF HOME AF-
FAIRS (SHRI MUFTI MOHAMMAD
SAYEED): Sir, The prevailing grim
situation in” Kashmir Valley is the
cumulative result of a mix of inter-
nal and external factors and inade-
quate political and administrative
response, to a series of developments
in the Valley which spurred public
disenchantment in the efficacy of
political process ang administrative
machinery to deliver the goods.

The activities of the militants have
now acquired a momentum of its
own and there has been a fresh spurt
in the number of violent incidents
and killings of innocent persons.
During the current month, upto 23
March, 55 incidents of wviolence, 68
cases of armed attacks have taken
place which took a toll of 61 innocent
lives. Some of the prominent persons
killed during the last few days include
veteram State CPI leader Abdul Sattar
Ranjoor, Mir Ghulam Mustafa. Ghu-
lam Nabi Kuller, Ghulan, Hassap Tab-
assum, aDy. S.P. (JIlome Guards)and
others. A few prominent members of
the minority community including
N. K. Ganjoo and Lasa ¥Koul have
also been killed by the terrorists.
Arrangements have also been made
to provide security cover to persons
who are directly under threat from
the terrorists. The militants ar2
sparing no efforts to subvert 1he
State authority by generating fear
psychosis among the people in a
variety of ways like. persistent threats



